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cially by the Indian Red Crosg Society; and 

(b) by whom the erstwhile Red Cross 
Welfare Service in military hospitals is now  
being looked after? 

I THE DEPUTY MINISTER FOR DEFENCE 
(SARDAR S. S. MAJITHIA): (a) The Military 
Hospitals are not aided by the Indian Red 
Cross Society now except that certain Red 
Cross Stores and a grant of rupee one per bed 
per annum towards the purchase of news-
papers and periodicals for patients are  
contributed  by  the  Society. 

(b)   The   Ministry  of  Defence. 

FORTS UNDER THE MANAGEMENT OF 
DEFENCE MINISTRY 

84. SHRI M. VALIULLA: Will the 
Minister for DEFENCE be pleased to 
state: 

(a) the number of forts which are under 
the management of the Ministry of Defence 
at present; 

(b) whether they are used for military 
exercises; and 

(c) what was the expenditure incurred  on  
the  maintenance  of   these 

. forts in year 1952-53? 

THE MINISTER FOR DEFENCE 
ORGANIZATION (SHRI MAHAVIR TYAGI):   
(a) Nineteen. 

(b) Yes. 

(c) Rs.  8,49,187/1/-. 

ACCIDENTS DUE TO  MILITARY ROUTINE 
EXERCISES 

85. SHRI M. VALIULLA: Will the 
Minister for DEFENCE be pleased. to 
state the number of: 

(a) members of the military forces; and 

(b) civilians; 

who— 

(i)  died; and 

(ii) suTfered injury, as a result of 
military routine exercises in each of the years 
1951-52 and 1952-53? 

THE DEPUTY MINISTER FOR DEFENCE 
(SARDAR S. S. MAJITHIA) : The information is 
being obtained from the lower formations and 
will be laid on the Table of the House as soon 
as possible. 

THE  BUDGET   (RAILWAYS),   1954-55 
—GENERAL      DISCUSSION—Conti-

nued. 

MR. CHAIRMAN: We now get back to the 
discussion of the Railway Budget. 

SARDAR BUDH SINGH (Jammu and 
Kashmir): 
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[Sardar   Budh Singh.] 

(Secular   State 

(Time bell rings) 

[For English translation, see Appendix 
VII, Annexure No. 67.1 
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(•[SHRI MAHAVIR TYAGI (THE 

MINISTER FOR DEFENCE ORGANISATION) : Sir, 
In connection with Kashmir about which the 
hon. Member has spoken, I wish to submit 
that there is no danger of any kind of 
(invasion. And if ever there is an invasion, I 
assure you that even without there being «a 
railway line we are sufficiently prepared for 
it.] 

DR. P. V. KANE (Nominated): Mr. 
Chairman, the Railway Budget has now been 
discussed for more than two days. It is for the 
first time that I have ever studied the Railway 
Budget. re experienced hon. Members have 
already dealt with it, but there is one point 
which has not so far been touched upon. The 
hon. the Railway Minister in his speech 
delivered in the other House says on page 9: 

"We have under consideration a few 
proposals for new constructions. Surveys 
for these were arranged to be undertaken in 
the current year. One of these is the 
proposed Ir.dore-Ujjain Broad Gauge line. 
The others are the rail connection to Etah, 
the Mangalore-Hassan, etc., etc." 

He mentioned six or seven, but I am 
interested' only in Diva-Dasgaon project. I 
understand that surveys have been ordered to 
be undertaken. I find from the booklet "The 
Progress of the Five Year Plan on Indian 
Railways", in Annexure III, at the end of the 
last page, "Important Survey Projects in the 
Fourth Year of the Plan" under Central 
Railway, Kurla-Trombay. This is a line for a 
few miles only for the oil refinery. And the 
next is Diva-Dasgaon. I would like to draw 
the attention of the hon. Minister to this fact 
that there is hardly any portion of the Indian 
subcontinent, which is so large as this area, 
without any rail link. It is three hundred   
miles   long    and    40  miles 

tEnglish   Translation. 

broad, and the population, on modest 
calculations, is about 25 lakhs. It comprises 
the districts of Ratnagiri, Thana and  Kolaba. 

3 P.M. 

Now, these people have been neglected under 
the British rule and even after six or seven 
years of independence nothing has been done 
for this large mass of humanity in a State 
which professes to be a Welfare State. I may 
tell hon. Members that in my boyhood and 
also in my youth, the British Government had 
several projects about the line right from 
Mumbra, Diva and Karjat down to Goa, and 
several of those projects came to nothing. I 
remember that my own family land was 
notified in the Government Gazette as likely 
to be acquired for the Railway and nothing 
came out of it. I would ask the hon. Minister 
whether in the archives of his office those 
plans and projects are still there. That was 
about 10 years ago. What I am driving at is 
that this large part of the country—a very 
largely populated area—has been neglected 
by the British and there was a reason for it. 
The British were concerned in constructing 
Railways with two objects, viz, the strategic 
object for military purposes and secondly, to 
increase their own import and export trade. 
Therefore they were neglecting all the 
amenities to be given to such a large mass of 
humanity which has been instrumental in 
developing the textile mills in Bombay. Hon. 
Members will remember that Bombay is a 
very big city and the mill hands— they did 
not call them mill men but they called them 
mill hands—came from this part of the 
country and I would put their present number 
(with their families) at about 5 lakhs on a 
modest estimate. These five lakhs of people 
go to Bombav and come back to their native 
place. There was at that time a single shipping 
line—now there are one or two more—which 
catered for these people and at some ports 
steamers were coming only three times a 
week.
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I would request the hon. Minister to see what 
sufferings and troubles these people are undergoing. I 
will request him just to go from Bombay for two days 
to Ratnagiri by steamer, but without the paraphernalia 
of the red-coated chaprassis; let him go as a private 
gentleman—of course he may be attended by plain-
clothed men to which I have no objection—he may 
go to Ratnagiri and see what bad arrangements are 
there for people to get down at midnight from the 
ship. There is no provision made for wharf or 
anything of the kind and many accidents happen 
there. Let him come back again by the State Trans-
port. Now from Ratnagiri there is no railway line. 
The nearest railway line from Ratnagiri is at a 
distance of about 82 miles. Similarly there is no 
railway line in any part of the Ratnagiri district. They 
are connected sometimes with Satara or Karad, about 
70 miles from Chiplun. In 'hat way these people have 
to undergo a lot of trouble. I am submitting a'.l this 
for the reason that simple surveys should not be made 
and then kept in some pigeonhole in the office. Let 
the hon. Minister apply his mind to the survey 
immediately in this 4th year of the plan and finish the 
work . in the fifth. 

To begin with, he should make a survey quickly 
and then act thereon, at least finish the line between 
Diva and Dasgaon which is only about 60 miles. That 
is only a fifth part of the total length you require from 
Diva to Goa. In my boyhood it -equired 10 days in 
the rainy season for going from my native place 
which is only 80 miles from Bombay, as the crow 
flies; and even now by the State Transport often 
two days are required to reach Bombay from my 
native place. During the last 55 years I have 
travelled about 500 times by steamer to the Ratnagiri 
district and I have travelled about 100 times by motor 
transport. In this large House there is no spokesman 
on behalf of the poor mass of humanity in the Konkan 
and, therefore, I am particularly  anxious  to  bring  
this  to   the 

notice of the hon. the Railway Minister. 

SHRI  N.  B.    DESHMUKH     (Hyder-
abad) : 

 

(railways) 
(progress 

headquarters) 

(Bodhanl Sugar 
Factory) 

; supply) 
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(Barsi    Light    Railway) 
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(platform) 
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[For English translation, see Appendix 

VII, Annexure No. 68.] 
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(Nominated): Sir, I am inclined to say that 
life is short and art is long, for it is difficult 
to discuss, within the limits of the time 
allowed, a vast subject like the Railway 
Budget. Moreover, the Railway Budget may 
be compared to a flowing stream. It hardly 
offers any fixed' points or elements of 
stability upon which a proper budget may be 
based. 

At the outset, I should like to congratulate 
the hon. the Railway Minister on the lucidity 
and comprehensiveness of the statement that 
he has made on the Railway Budget. At the 
same time I should like to add my word of 
congratulation to the Railway Board and 
other officials who have been very helpful in 
framing an extremely valuable literature 
which throws light upon all aspects of the 
working of the complex system of our 
Railways and for having shown great ability 
and capacity in giving a proper presentation 
of the material which they have studied with 
so much care. 

I have listened to the criticism that has been 
advanced by the Opposition against the 
working of the railway system. I am afraid 
that perhaps they are missing the wood for the 
trees. I should like to take one fundamental 
position with reference to which the entire 
system of the working of the Railways may be 
judged. I am taking 1he present year 1954-55. 
I do not go back to the last three years. 
1952—1954. Supposing we take our stand on 
the latest figures, we find that the net traffic 
receipts expected from the working of the 
Railways during 1954-P5 amount to about Rs. 
48-72 crores. Now, this net surplus is to be 
gained on the total amount of capital that has 
been employed on the Railways. The assets of 
the Railways have been valued at roughly Rs. 
900 crores. If you consider the Railways as 
one of our greatest national undertakings, as 
one of our nationalised industries, you must 
judge of it according to the commercial 
standards applicable to the working of other   
industrial   concerns.   So   on   a 

capital estimated at about Rs. 900 crores, the 
Railways are able to achieve a gain of about 
Rs. 49 crepes and This works out to a rate of 
return of just above 5 per cent. I want to ask 
my hon. friends of the Opposition whether 
this is not a result on which the Railway 
Administration cannot be congratulated. I 
think that it is very difficult for any industrial 
enterprise to achieve a net earning of 5 per 
cent. The hon. the Railway Minister, as I said, 
is very, very careful in placing the proper facts 
and figures on the basis of which we have to 
judge at the success of the system. On page 4, 
having stated the trend of events, he says; that 
there is a "trend of continued increase in the 
working expenses of the Railways and the 
progressive diminution of the Railway 
surplus." Further he says: "working expenses 
have been going u» owing to factors over 
which we have but little control." In this 
connection I should like to say that the 
Railways as the largest of our national under-
takings should be judged by very large 
standards which are appropriate for large 
concerns like this. 

After all, the railway administration suffers 
from certain difficulties which are absolutely 
beyond its control. The first of these grave 
difficulties arises from the spread of 
corruption amongst all ranks of people who 
have to do something with the railways. Now, 
this is a reflection of our national character. Is 
it meant that by administrative ordinances or 
by legislation the national character may be 
improved? No legislation can produce a 
moral standard as required in the country for 
keeping up the efficiency of national 
undertaking like the railways. 

The second class of factors over which the 
railways have little control arises out of the 
economic situation in the country. Now, the 
economic situation cannot be made to order. 
For instance, the Budget for 1954-55 envi-
sages .certain favourable conditions which I 
for one do not think can be realised. There is 
provisions in the Budget for 1954-55 for an 
increase of earnings from fares  and freights  
but 



 

[Dr. Radha Kumud Mookerji.] this 
increase may not materialise due to several 
factors which are beyond the control of the 
railway administration. 

First of all, there is a steady fall in the 
prices of agricultural products in the country. 
What effect does it have on the railway 
traffic? I think that this fall in the price of 
agricultural products by which the farmers 
suffer most is not at all a fillip to traffic. I am 
reminded of the famous phrase "there was 
plenty and the farmers were ruined". 

Now, the second factor is the decrease of 
purchasing power of the middle classes. It is 
not for the railways to arrest the decrease in 
purchasing power in the country. That de-
pends on other factors and, therefore, the 
railway administration cannot build very 
much upon this somewhat speculative factor. 

The third factor is that they pin too much 
of hope on the increase of industrial output. 
No doubt there has been increase in industrial 
production in certain spheres but this increase 
of industrial output must be off-set by the 
slow turnover of sales and, therefore, I am 
afraid that the increase of industrial 
production by itself will not appreciably 
increase the railway earnings from freights. 

Then again, as regards the movement of 
commodities, I think the present shortage of 
wagons will continue for some time, perhaps 
beyond the year under review, until the 
delivery of new wagons is made possible. So, 
on account of all these factors, I think that the 
economic situation is not very favourable to 
the increase of railway earnings in the future. 
Now, within the limits within which the 
railways are working, I think, there has been 
shown considerable efficiency in the matter of 
administration. For 1952-53, the surplus 
account was Rs. 13-19 crores; in 1953-54 the 
surplus has dwindled to Rs. 3-8 crores and has 
risen to Rs. 5.14 crores for 1954-55. This 
shows that against all these    adverse 

conditions, economic and others, to which I 
referred, the railway administration is 
manfully struggling to render the best account 
of its work. 

As regards the rolling stock position, I may 
mention that that is a great difficulty which 
has been inherited from the past. In the present 
year, there has been very successful effort 
made in undertaking new purchases. 735 loco 
motives are expected from abroad; 515 costing 
about Rs. 22-5 crores will be imported from 
countries like Western Germany, Austria, Italy 
and even Japan; 120 are expected from 
Canada while the heavier type locomotives to 
the tune of 100 are expected from the United 
States of America, making thus a total of 735 
locomotives to be imported as against 100 
locomotives to be manufactured in India. 

As regards the wagons, 5,000 are being 
imported from America. In that connection. I 
cannot help commenting on the fact that 
perhaps we can also describe the supply of 
wagons as a sort of military aid. not ne-
cessarily economic aid. It is an aid and I 
understand that in the present year the 
economic aid which is coming from America 
is valued at about 50 crores of rupees and. 
therefore. we are carrying on the friendliest 
relations with America. 

(Ti?ne bell rings.) 

The import of wagons does not satisfy the 
requirements of the situation. Indian 
manufacture will account for about 11,000 
wagons. This is a most creditable 
achievement which is probably unprecedented 
in the past record of railway working. Here is 
a great success achieved in the field of supply 
of indigenously made railway rolling stock. 

Sir, I do not know how many minute* 
more I have got. 

MR. CHAIRMAN: Just a minute more. 
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was not conscious of it at all. 

The working expenses are going up only 
out of deference to the claims of labour. All 
our friends are united in claiming for labour 
its ]ust dues and the railway administration 
is, in a most liberal spirit, quite responsive to 
the legitimate demands of labour as regards 
its proper remuneration and, therefore, if the 
working expenses have gone up, it is mainly 
due to the dear-ness allowance, bonuses and 
other kinds of remuneration which have been 
conceded to labour as something very 
legitimate. 

I, therefore, once again congratulate th"i 
railway authorities on the excellence of their 
performance against adverse conditions for 
which they are not responsible. 

SHRI S. N. MAZUMDAR (West Bengal): 
Mr. Chairman, as th*> time at my disposal is 
very short, 1 shall not go into a general 
criticism of the Bud net or into questions of 
policy. I shall have to concentrate on one or 
two important points but before I pass on to 
these points, I wish to make only one 
observation. From our side we have expressed 
sympathy with the hon. the Railway Minister. 
But that is not because we are giving him a 
certificate of good conduct or because we 
okay his policies. But it is simply because we 
hold that the dead end which the Indian 
Railways are now facing is a result of the 
overall policy of the Government of India as a 
whole. So it is no use selecting only the 
Railway Ministry as the 'Villain of the piece' 
so to say. We shall have occasion to criticise 
the overall policy of the Government in the 
very near future and that is why I refrain from 
doing so now. 

Now I shall concentrate myself on staff 
amenities, on the question of staff. Sir, my 
hon. friend, Dr. Mookerji, and some other 
hon. friends who spoke before me seemed to 
grudge the benefits which have been given to 
railway labour.   That I am going to deal with. 

Sir, the occasion or the scope for grudging 
the benefits which have been allowed to 
railway labour has been given by the speech 
of my hon. friend. Mr Shastri, and the reports 
of the Railway Board, because, in these 
reports and the speech it has been pointed out 
that the working expenses are going up 
because of increased amenities to the staff. 
This Sir, is a onesided picture. In fairness to 
the staff it should have been shown what are 
the requirements and what the railway 
administration has been able to achieve. 
Otherwise it is a completely one sided picture 
and thereby it becomes a distorted picture. 

Sir, before I deal with this aspect at some 
length I wish to point out one thing. Attempts 
have been made on several occasions, 
attempts are made on occasions particularly 
when the railway labour raises their demands, 
to isolate railway labour from the general 
public, to set one against the other, but, Sir. 
this is absolutely wrong. I shall quote the 
figures arrived at by the Railway Board in 
1948-49 and, on the basis of those figures, 
shall point out what an important place these 
large number of railwaymen occupy in this 
country as consumers. They are not merely 
railway labour. They are consumers also, but 
that fact is forgotten. According to the figures 
arrived at by the Railway Board in 1948-49 
out of every four hundred Indians one is a 
railwayman and out of every hundred families 
of Indians one family is dependent on the 
earnings of the railwayman. That, means these 
people do form a large chunk of the public, of 
the consumers on whose prosperity the general 
economic structure depends. 

Now, Sir, before I go to certain other 
concrete instances I like to say that these 
amenities which have been granted to railway 
labour have not been granted as a gift or out of 
mercy. These have been granted, first, because 
of the strength of organized labour movement 
and, secondly, because of the justness of their 
demands, but. Sir, I have found in the reports 
of the railway administration the trend as if 
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done to railway labourers and among railway 
officials 1 have found the feeling that "we 
have done enough for them and they cannot 
have any more grouse." That outlook which 
persisted in the days of the British is still 
prevalent among the high railway officials. 
They look upon the stafT with contempt. In 
this connection. Sir, I am reminded of what 
the late Mr. Gopalaswami Ayyangar, the 
present Railway Minister's predecessor, said: 
"I individually believe that the supreme test of 
the efficiency of the railway will be the 
relation of the administration with its staff, 
with the railway labour. The relation should 
not be judged only by the statistics of disputes 
in railways. It should be judged by the volume 
of satisfaction or dissatisfaction. Sir, I submit 
that the Indian railwaymen are not un-
reasonable. They do not cry for the moon. 
They want to work for the national 
requirements. I have talked with railway 
employees of various shades of political 
opinion and the railway employees who do 
not subscribe to any shade of political 
opinion, but they are fed up with the treatment 
which is meted out to them by the high 
officials even under this National 
Government. Sir, I am compelled to say that 
on certain occasions the hon. the Railway 
Minister has taken an attitude from which I 
am compelled to say that he has succumbed to 
the outlook of these high railway officials. 

Now, Sir, I shall take up item by item. 
Take the question of medical amenities. Only 
an amount of Rs. 16-32 per head per annum 
was spent in 1952-53. In 1951-52 this amount 
was Rs. 15-4 and if we take the cost of health 
services it will be Rs. 18-61 per head in 1952-
53. If we take these two together it does not 
make a very big sum. Sir, it must be borne in 
mind that the railwaymen, mostly the Class 
IV and Class III staff, have to work in 
unhealthy surroundings, in jungles, in 
malaria-infested places and in ah sorts of 
inclement weather and therefore the incidence   
of  disease   among  them   is 

very high. The report of the Railway Board 
for 1952-53 makes the admission that the 
incidence of T. B. among railway employees 
is going up. This indicates that the medical 
facilities are quite inadequate. 

About housing, my hon. friend. Mr. 
Sundarayya, pointed out many things the 
other day. As I said. Sir, I am not dealing with 
the details and I cannot give you any 
alternative suggestions now. What I request 
my hon. friend, Mr. Shastri, to remember is 
that because he has given some benefits he 
should not claim to have done everything. I 
do not say that he has not done anything. Of 
course houses have been built. Sums have 
been allotted for medical benefit. Some im-
provements have been made in some 
hospitals, no doubt. I do not deny them. But 
compare them with what are the requirements 
and present a complete picture before the 
people I shall give one example. In Katihar 
there is a hospital for 4,000 employees. There 
are 40 beds. A large number of patients come 
there. I have seen a long queue of out-door 
patients standing in front of the hospital. If 
one doctor takes at least 10 to 15 minutes for 
consultation and prescription of medicine to 
one patient, then you can imagine what the 
poor doctor can do if there are 100, or 150 or 
200 patients. What hap pens is that there are 
strained relations between the doctor and the 
employees, but the doctor in all cases is not to 
blame. The quantity of medicine supplied is 
not sufficient. I shall now take the example of 
Siliguri junction. The emoloyees are situated 
in places which are most unhealthy and away 
from the hospital. So they have to take outside 
medical help but they are not reimbursed for 
those expenses. This is a thing which the hon. 
the Railway Minister should remember. 

About housing no doubt something has 
been done though it falls far short of the 
requirements. Houses have been constructed 
in many places in such a way that to a great 
extent it. defeats the purpose of providing 
them with accommodation.    Quarters for 
Class IV 
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staff have been constructed no doubt but look 
at the way in which they have been 
constructed. There is a bathing place but it 
provides no privacy for the female members. 
To construct, a concrete wall a few feet high 
would not have meant a great deal of 
expenditure, but that has not been done. 
Why? It is because those who are in charge 
were unsympathetic. They are unable to 
realise that these elementary decencies are 
necessary even for the Class IV staff. 

I shall now come to Chittaranjan. It is a 
model colony and I admit that the houses 
there are far better than the houses provided to 
employees in many other places, but taking it 
as a model colony I shall point out that in 'A' 
type quarters I found there were two rooms no 
doubt but in one room there was no provision 
for a window. The Mitra Committee 
recommended that for Class IV staff there 
should be at least two-roomed houses in order 
to provide for the separation of sexes during 
the night, but if you provide two rooms, one 
without windows, how in the summer can -
that room be used for the purpose of sleeping? 
These are not genuine mistakes. These are due 
to the callous attitude of the high officials who 
preside over the task of supervising these 
things. Arrangements for water supply are not 
satisfactory. As my time is very short, I have 
to skip over many points. 

Houses have been constructed in Ali-pore—
Dooars Junction but I find that the houses 
have been constructed in such a way that they 
will require to be renewed very soon. I do not 
know who is to blame, whether the contractor 
or any other official. The amount which has 
been sanctioned and which has been spent has 
not been utilised in a proper way. Tube-wells 
have been sunk. If these tube-wells were sunk 
a few feet, deeper they would have provided 
good water, but. as it stands now. it provides 
rusty reddish water. This is how the amenities 
provided by my friend in the Budget are really 
worked out. 137 C.S.D. 

Now I shall come to another point. The 
railway officials have not yet been able to 
understand that the right of association and 
the right of organization of trade union 
activity is the right of the workers. They have 
only been compelled to tolerate these things. 

And whenever they get any opportunity they 
try to victimise them, particularly if these 
organizations or associations   are   not  
recognised   or   there are any loopholes.    
Now, I shall only deal    with    Chittaranjan.      
My  hon. friend,  Mr.    Shastri,    in  spite of  
his sympathies with the railwaymen—I do not  
deny his sincerity  of  motives  or the sincerity 
of his sympathy; I have had talks with  him—
has in fact succumbed to the outlook of the 
railway officials  and that was  clear  from the 
answers that he gave on the floor of the House 
in connection with the recognition   of   the   
union   in   Chittaranjan. • He said the other day 
that the question was   not   so   much   of   
recognition   as of  increased  production.   Sir,   
I   have talked with the employees there.   They 
nil   want to  increase  production; they it to 
play their part but their rights of association are 
completely curtailed. Sir,  Chittaranjan  is   a  
protected  area but in  the name  of  its  being  
a  nro-tected area, it is actually like a prison 
both  for  the  employees  and  for  the 
outsiders.    My hon. friend, Mr. Alage-san. one 
day said that construction was going on there 
and therefore it had to be   a   protected   area.   
But   I   submit, Sir.    that    the  construction  
allowance which was being paid to the 
employees there was stopped from November 
1950. And   when  I  went  there   I  found   no 
signs  of    construction.    One    thing  I must 
say, Sir, I got all hospitality and good   
behaviour from the officials there. I do not 
deny that.   But it is  not  a question of    my 
being    received with hospitality;  it  is  the  
question  of the Door employees that I am 
taking up. 

Sir. the permit system there is very strict. 
When I went there after giving every 
intimation. I found that permit was issued for 
me only up to 12 midnight.    Of course. I had 
no difficulty in 
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But what are the rules? When I said that I 
would leave the next morning, the gentleman 
told me very courteously, 'Please write a 
letter that you will be leaving next morning 
and I will get you another permit from the 
Security Officer.' If this is the case with me, 
you can imagine what will be the position 
with rd to the others. (Interruptions.) Sir, I am 
not going to give way. J cannot lose my time. 

MR.   CHAIRMAN:    You   are   losing it 
already. 

SHRI S. N. MAZUMDAR: Sir, I shall require 
a few more minutes. In Chittaranjan, if even 
the relatives of the employees have to go 
there, they have to send a previous application 
giving the name, address, profession, rela-hip 
and so on to the Security Officer. The 
employees of the shops in the market there 
were not given permission to perform the 
Sarva.ianik Kali Puja in November last. They 
had to go and perform the puja at a place two 
miles away. Even recently the Labour Officer, 
who went there to enquire about the 
recognition of the requested the Security 
Officer to grant permission to the Secretary of 
the union to come inside the project, but the 
Security Officer did not grant that permission 
with the result that the Door gentleman had to 
cover a d'stance of two miles to look into the 
papers. 

Now. Sir, my hon. friend mistook one 
point and I want to refer to that. So. T shall 
beg a little indulgence of you because I could 
not touch upon it in the short time I have had. 

MR.   CHAIRMAN:   Hurry  up. 

SHRI S. N. MAZUMDAR: Sir, in May 
1952 trlere was an incident in Chittaranjan in 
connection with the election of office bearers 
in the Institute of Employees—in Basanthi 
and Rreelata. In Sreelata there was an in-
cident. The trouble arose firstly from the fact 
that the presiding officer, who 

was a high official, refused to speak either in 
Hindi or in Bengah. That was the trouble. 
That had no connection with their economic 
grievances or anything. That incident did not 
take place as between employees and their 
officials or as between subordinates and supe-
riors, hut as between members of the Institute. 
But that incident was utilised by the officials 
there to victimise a large number of workers. 
And my hon. friend. Mr Shastri, completely 
confused the two incidents. During the last 
session, in reply to a question, he told me first 
that the General Manager was surrounded and 
then later on he had to admit that it wa.-; not 
the General Manager who was surrounded but 
some other person. His sources of information 
are absolutely wrong. He said that the General 
Manager was surrounded in May 1953. No 
incident took place in May 1953. The incident 
took place in May 1952 in connection with 
the election of office bearers, adoption of the 
constitution and the question of the rate of 
subscription to the Institute. If those things 
are dragged in and those people are exposed 
to victimisation for that reason, you can 
imagine. Sir, how the reign of terror is going 
on there in the name icurity  and  protection. 

(Time bell rings.) 

Recently, Sir. a large number of 
employees—245 of them—have been 
victimised. One employee was discharged on 
the excuse that he used abusive language to 
one of his supe T-iors. There was an enquiry 
on the spot and the witnesses denied that 
there was any use of abusive language. But. 
still he was discharged and when the other 
workers made a spontaneous demonstration, 
they were faced with a break in service—245 
people who had out in several years of service 
in the railways. This is the condition pre-
vailing there. Sir. I am not mentioning this 
incident as a matter of grouse or as a thing to 
fling in the face of the Government, but I 
would request my hon. friend. Mr. Shastri. to 
be more alert. Let not his sympathy be  
blinded    or 

 



    1051   Budget (Railways), 1954-55— [ 25 FEB. 1954 ]      General Discussion      1052 
 

misguided by the wrong reports or the wrong 
outlook of the railway officials. One minute 
more, Sir, and I will finish. 

MR.   CHAIRMAN:   How  many  one 
minutes? 

SHRI    S.    N.    MAZUMDAR:     But, 
Sir .......  

MR. CHAIRMAN:  No, no.    Shrimati 
Savitry Nigam. 

SHRIMATI SAVITRY NIGAM   (Uttar 
Pradesh^: 

 

(locomotives 

 

[MB. DEPUTY CHAIRMAN in the Chair.] 

debate) 

resouv- 
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(Time bell rings.) 



 

[For    English    translation,  see  Ap-

pendix VII, Annexure No. 69.] 

4 P.M. 

SHRI H. C. MATHUR (Rajasthan): 
Mr. Deputy Chairman, if I am not to 
be carried away by the great human 
quality of vhe hon. Minister for Rail 
ways and my personal regard for him 
and many other superfluities. I must 
sav that the Railway Administration 
Reserves much more of censure and 
criticism than  of  congratulations ................  

SHRI H.    P. SAKSENA (Uttar Pradesh): 
And condemnation too! 

SHRI H. C. MATHUR: .............. of people 
wno knowingly interrupt and who do not care to    
study    the    budget.    Mr. Peputy Chairman,  
there is  absolutely nothing colourful    about    
this budget. The best that I can say in favour of 
this budget is that there is a clean and honest 
presentation of facts and I must also   say   that   
there   is   some   human approach  to   the  
problems  and   some human understanding of 
them.    But as I started, I must maintain and 
emphasise that these    outstanding problems are 
being tackled in a most timid and over-cautious 
manner and most of our outstanding problems, 
particularly our developmental schemes are 
really disappointing  and  heart-rending.      It  is 
about a hundred years—we just celebrated the 
centenary of our    railways and if we take 
stock, we will find that we have got today about 
33.500 route miles of railways.    We have built 
this route-mileage  during  these   100   years or 
so  and    calculating    from  that  it. comes to 
this that we build about 330 or 350 miles of 
railway line every year. This was at a time 
when our resources were very much limited, 
when scientific developments were nothing as 
compared today, when our resources \vere very  
much   limited   and   when   trains were in the 
hands of alien rulers.    Now, when we are in 
the midst of a Five- 
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Year Plan, a tree India trying to build ! 

itseii, when we are receiving all sorts j 
of help from foreign countries, I do not 
think we have any schemes which can 
inspire us. In such circumstances, as 
we are placed today, it would be only 
nor; i rs to expect that we build 
nt  least  500  to  700' miles  of   railway line 
every year.   The hon. the Railway   I Minister  
might consider  even  such  a  j demand as 
fantastic but I have no hesitation, in 
submitting—this is my quick answer  to 
him—that the  Government has neither the 
vision nor the vigour   | to  pursue  a  bold  
policy and  build   a free India. 

Chairman, if we could I only 
arouse our national enthusiasm ! and if we 
could only enthuse the people to partake in 
the construction of free India, all these 
difficulties would definitely disappear into 
insignificance. As a matter of fact, my feeling 
is that we are viewing all these matters from a 
very limited and narrow outlook. When we 
are thinking of building a railway line and 
railway link here, we are only thinking in 
terms of providing certain travel facilities. I 
would submit that a much broader outiook 
should be taken. I am speaking absolutely in 
an all-India context ard I am speaking now for 
under-developed areas Let the hon. Minister 
point out to ms what is being done for the 
underdeveloped areas. What has been done 
during all these seven years. I ask, and I 
venture to submit that even those States, if 
left to themselves, would have done at least 
three timer, as much. We had many schemes 
in our times—even in Jodhpur. Jaipur and 
Udaipur—and we would have by this time 
provided many a fresh link and many fresh 
lines but all these schemes are now in the 
cold-storage and shelves for all time. 

When I speak about these rail lines and 
rail links in Rajasthan area, I do not sp?ak, 
again I submit, for only travel facilities. I 
wish the hon. the Railway Minister to realise 
that Rajasthan will never be able to balance 
its budget unless and until these railway 
links and railway lines pro provided to 

open up the fresh areas and permit the 
rialists to go and develop the 
industry there and until the industrial 
resources of those States are exploited. 
What is the present difficulty? Here is 
the Gadgil Committee's recommenda 
tion and there are so many other Com 
mittees and every State is asking for 
help to carry on the administration. It 
is not only for facilities, I submit. If 
we are even to balance the budget. 
we must have these fresh railway lines 
and railway links. Not only that. I would 
wish the hon the Railway Minister to 
realize that a great demand for the 
bifurcation of Rajasthan is gaining 
momen [ay and the only reason 
behind this demand is this. You have of 
course put so many States together but you 
have never given them the sense of integration 
and sense of oneness that could be provided 
by developing the railway system there. 
People from, the farthest corner felt complete-
ly lost in the wilderness and it will surprise 
you that there is a certain part of the area 
which is completely i iff from the capital and 
from other parts of Rajasthan for at least four 
months during the rainy season. It is these 
administrative, economic and other demands 
which have got to be taken into consideration 
when we are out to plan for the development 
of railways. Even taking the Plan as it is, even 
taking the resources as they are, and even 
taking the entire thing as it is, we are not 
proceeding properly as my hon. friend, Prof. 
Ranga, pointed out. He is not a Rajasthani. He 
has no provincial feelings about Rajasthan, 
but he pointed out that there are no priorities 
being given. You are just thinking of having 
speedy railway lines between Bhavnagar and 
Bombay simply because, as he pointed out, 
somebody happens to be here in the Centre 
who wields some influence in favour of 
Bhavnagar and there is no priority to these 
under-developed areas where 'he economy is 
so much affected, where the whole State is in 
such a state of affairs and they are being 
neglected and left uncared for. 

Now, there are two aspects of   this 
problem.   Your principles  and profes- 



 

[Shri H. C. Mathur.] 
sions regarding these under-developed 
areas, are that they would be given 
first preference, that there would lie 
no meaning to our independence that 
there would be no meaning to freedom 
il we do not bring these areas i.i line 
with the other areas. That is what 
our President stated when he opened 
the Gandhidham line. But these pro 
fessions and principles are there more 
to be flouted than to be cared for. I 
definitely ask the hon. Minister to 
state what has been done lor these 
under-developed areas and v.hac has 
been their programme and their plan. 
If we proceed in the way we are pro 
ceeding, I do not think for another cen 
tury we will be able to do anything. 
If his difficulty is about money—I am 
not talking in thin air; 1 know what 
asking for a plan and programme 
means. I am not a platform speaker, f 
have been, as a matter of Eact, asso 
ciated directly with the administration 
and I submit again to him that if his 
only difficulty is finance—there would 
be no difficulty so far as the Stave of 
Rajasthan is concerned. Let aim dis 
cuss with us the schemes I submit to 
him and we will provide the money 
and there would be no difficulty about 
it. There are industrialists in Rajas 
than who have gone all over the coun 
try and who have developed the coun 
try. Not only inside India, they have 
even gone abroad. Don't you think 
they have some love for Rajasthan? 
Don't you think they are anxious 'to 
develop   their   own   place ...........  , 

SHRI K. S. HEGDE  (Madras)-   Why ' have 
they not developed it' 

SHRI H. C. MATHUR: The difficulty is 
because the administration is in your hands 
and you would not permit them and the 
railways happen to be a monopolistic 
undertaking. Nobody can go and build a 
railway line. If vou are asking about 
Rajsthan, don't forget that Rajasthan, as it 
stands today, comprises of 20 different 
entities which have been put together. I 
would not have complained to you about 
Jndhpur •—they were much better off—and 
if these four year!! have been left to us, 

we would have been far better off than we are 
today as I pointed cut to vou.    That is my 
answer. 

Again I submit, Sir, that the whole matter is 
being tackled in a very timid manner. Take 
the question of Class III officers. What is the 
solution? Why don't you take the matter in 
hand and solve it? You are only tinkering 
with the problem. What happens? You tinker 
with the problem and ever; body is in a state 
of flux. They do not even make their personal 
adjustments They do not know all the time 
where tbey are. This concession is being 
allowed, and when this concession :s being 
allowed everybody is anxious to know how 
the adjustment will be carried out, where he 
personally stands. And he is all the time 
worried about bis own personal adjustment 
and he is busy with this and nothing else. Sir, 
I say you must take these things boldly in 
your hands and decide on them boldly, this 
way or that. 

The next point I wuld like to proceed to is 
about the freights and fares. In any Railway 
Budget the most important thing is always the 
structure of the freights and fares. But in this 
particular Budget it appear:-: to me that the 
Railway Board have not yet made up their 
mind; they do not know where they stand. 
Possibly they are in a fluid state. The 
Federation of Chambers of Commerce have 
submitted a memorandum and that has 
provided them with an excuse for they can 
just say that they are considering it. But in this 
connection I welcome the indecision on the 
part of the hon. the Railway Minister because 
it gives me an opportunity to speak on the 
floor of the House on it and if they care to 
take anything, which I say, as of any use, they 
may make use of my suggestions. Sir, it 
should be obvious even from the Railway 
Budget itself that we are now facing 
diminishing returns This is occurring in the 
case of the railways which are a very big 
undertaking and which have the definite 
advantage of being a monopolistic concern 
and which have another advantage of being 
run 
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by the Government. But even they can 
not defy the economic trends and they 
are today faced with diminishing re 
turns. The same necessarily hvts to 
apply to other industries also. I am 
not worried so much about the indus 
tries because I know those people are 
strong enough and clever enough to 
look after themselves and they will 
represent their case very well. But 
wh;. lake out is that   the 
burden eventually falls on the consumer. It is 
not the industrialist who pays the freights and 
fares. In the ultimate analysis, it is always 
paid bv the common man and the consumer, 
and I have only to request the hon. Minister to 
be very cautious in this matter, to examine it 
carefully and to see that he does not kill the 
goose that lays golden eggs. By the goose that 
lays golden eggs, I do not mean the indus-
trialists, for as I have already explained, it is 
not the industrialist and the businessman who 
pay you the freights. It is the consumer who 
pays and you have got to take into 
consideration the question whether his 
capacity to pay more remains. It may be 
pjssible that by judicious decisions in the 
matter of freights you may increase- your own 
revenues and you may help both the 
industrialist as well as the consumer. 

The third point which I wish to make out is 
about the administration itself, i feel, and I 
feel with great regret, that there is great 
accumulation of arrears in the Railway Board 
and there is no quick disposal of work there. 
Representations, both from the public as well 
as from officials ars kept pending in the 
Railway Board not only for months on end 
but for years and it is 
really   to   be   regretted ........... (Time   bell 
rings.) ....... that sometimes they are not 
even acknowledged. I say that a shake up is 
necessary and there should be better flow of 
fresh blood and fresh outlook in the Railway 
Board. 

(Time bell rings.)     MR. 

DEPUTY CHAIRMAN: Time is 
UD. 

SHRI H. C. MATHUR: .fust two more 
minutes, Sir. 

MR. DEPUTY CHAIRMAN: No, I have 
got 20 names. 

SHRI H. C. MATHUR: Just nvo more 
minutes. Sir, in this connection I wish the 
hon. Minister to take into consideration the 
tenure period and nobody should be permitted 
to stay on. or outrun his tenure period, and in 
this connection I would proceed further and 
say that the staff of the ez-State Railways 
who are being treated in a very shabby and 
step-motherly way at present should be given 
sympathetic and proper treatment. 

(Time bell rings.) 

T will finish in one minute This is the first 
warning and I Uiought you would give me 
another. 

MR. DEPUTY CHAIRMAN: I always give 
a warning before two minutes and that is 
finished now. 

SHRI H. C. MATHUR. Just one 
minute. I do not propose to say any 
thing further particularly about the 
officers of the ex-State Railways because 
I understand their cases are being ex 
amined due to the courtesy of the hon. 
Minister by a high power committee. 
But in passing, I just want to mention 
one thing. The hon. Dr. Kun7ru who 
was most critical about the Railway 
Administration said he found only one 
good point for congratulation, and it 
was the arrangements for the Kumbh 
Mela and I venture to point out that 
the officer who was in charge of the 
Railway Administration there was a 
person from the Jodhpur Railways. 
He is given the shabbiest treatment. 
His salary which was about Rs. 2,250 
when with the Jodhpur Railway, has 
been brought down to Rs. 1,800 even 
against the interpretation of the Jodh 
pur Administration, for Mr. P. S. Rau 
who happened to be the Diwan at that 
time in Jodhpur State and Shri -Tai 
Narayan Vyas who was then the .....................  

SHRI K. S. HEGDE:   On a point of order, 
Sir.    Is it desirable to canvass 
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the  floor  of  the House? 

SHRI H. C. MATHUR: I am not canvassing, 
as my hon. iriend will understand if only he 
listens to me. It is not an individual case, it is 
a bunch of cases and I just want to point oat 
what would be the feelings ci thesa officers, 
officers of extraordinary ability, officers of 
tried integrity, il they are not given even their 
due.   Thank you. 

SHRI B. M. GUPTE (Bombay): Mr. Deputy 
Chairman, the hon. the Minister for Railways 
has been congratulated on many good points 
in the Budget and I congratulate him on one 
more namely on the better achievement in the 
matter of providing amenities to the 
passengers. The annual provision of Rs. 3 
crores has been one of the most important 
features of our Railway Budget in recent 
years; but. unfortunately the whole stun has 
not been spent in the last two years. In the 
years 1951-52 there was a shortfall ol Rs. 55 
lakhs and in the next year there was a shortfall 
of R.s. 66 lakhs. Considering the neglect 
under which the third class passengers have 
suflered for years, this provision of Rs. 3 
crores is not by itself very largp. And yet it 
has not been spent in full. But I am glad that 
this year, the Railway Administration has 
come very near fulfilling that target and hi the 
financial year that is about to close now, they 
shall  have  spent  Rs   2,99,39,000. 

Though I am glad that this defect of non-
fulfilment of the quota is being removed, I 
have to point out one more serious defect in 
this matter. I submit that the scope of the 
works that should he executed under the 
passenger ameni ties scheme, should be 
reviewed because it is my grievance that some 
items are included in that category which do 
not belong to that category and therefore 
credit is being taken for things for which 
credit is not due. I do not mean that it is being 
wilfully or deliberately done. Perhaps no 
close attention was paid to that subject and 
the things were decided in a rough and ready 
manner. 

Anyhow, that point has to be reviewed. Then 
the question arises: What is an amenity? I 
submit that, whatever contributes to the 
comfort and convenience of the public, as 
distinct from the safety of the public, is an 
amenity. Whatever caters merely for the 
safety of the public is no amenity. If we apply 
this test, then those items which ensure only 
the safety of the public should be omitted 
from the list of amenities. 

To ensure safety of the public is the moral 
and legal responsibility of the railways and 
when they discharge that obligation they cannot 
take credit of having supplied any amenity to 
the public. Take, for instance, the question of 
overbridges or improvement of over-bridges. 
The least that the public expect from the 
railways is that they shall not be run over by the 
trains. Of course, I am excluding the few who 
are out for suicide; otherwise, the least that we 
expect is that we shall not be run over. So, the 
provision of overbridges or improvement of 
over-bridges comes entirely, under safety and, 
therefore, cannot amount to an • amenity. There 
are other items also^ like the raising or 
extending a platform. This also, I think, comes 
entirely under safety. 1 am a lawyer myself and 
I know something of law and I know there were 
cases in which because of lack of adequate 
platform facilities or lighting facilities, the rail-
ways had been held responsible for negligence. 
Therefore, Sir, I submit that even this item 
ought to come under safety and not under 
amenity. Similarly, approach roads to stations 
and better lighting cannot come under 
amenities. These are not minor items: 
lengthening and raising of the platforms account 
for 26 per cent, of the expenditure; four per 
cent, is taken by overbridges and improvement 
of overbridges and nearly three per cent, by 
improvement of approach roads. Nearly 33 per 
cent, is thus accounted for by items which are 
not, in my opinion, amenities. My plea, 
therefore, is that this should be reviewed and all 
items which come under safety should 
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be excluded so  that  the  people  can get 
what are really amenities. 

Then, there is another point. It is a general 
impression—at least it is my impression—that 
this provision is meant only for the lower 
class of passengers, predominantly third class 
passengers, or, at the most, for inter class 
passengers. Now I find that there are many 
items which are for upper class passengers 
also; for example, provision of upper class 
booking room, reservation room, and enquiry 
office at Ahmedabad and Mehasana, 
provision of upper class waiting rooms, 
provision of upper class retiring rooms at 
some stations, better ventilation and more 
ventilators in the bath rooms and upper class 
retiring rooms, etc. There is one item," maso-
nic tile flooring and dado at Jetalsar, which is 
not merely an amenity but a luxury. I submit, 
Sir, that these items for upper class 
passengers should be excluded from the 
provision of Rs. 3 crores. I do not mean to say 
that these passengers do not need amenities or 
luxuries—you may give them, but my point is 
that the allotment should be separate so that 
people may know what is the amount that is 
being spent for each class of passengers 
Therefore, special provision may be made for 
upper class passengers; and this provision of 
Rs. 3 crores should be spent predominantly 
for third class passengers or, at the most, for 
inter class passengers. These are my sub-
missions with regard to the general aspect of 
amenities. 

I wish to make one special request with 
regard to one station in my State. There is a 
scheme for the improvement of Sholapur 
Station costing Rs. 18 lakhs. It is under 
progress but I submit. Sir, that the greatest 
amenity that a iot of passengers would 
appreciate is the provision of a joint station. 
The tracks of the two railways, the Southern 
Railway and the Central Railway are very 
near but the stations are verv far off and the 
passengers have to make a detour to catch 
trains from one station to the other. This 
entails much trouble and expense on the poor 
and middle class passengers.   I  submit,  
therefore,  that 

the scheme costing Rs. 18 lakhs should be 
revised and provision should be made for this 
joint .station; otherwise once the sum ol Rs. 
13 lakhs is spent, possibly Sholapur will not 
get anything more for years and this amenity 
would he denied. So I submit that a provision 
for a joint station at Sholapur should be given 
top priority. 

There is another grievance which has been 
brought to my notice and I should like to 
invite the attention of the hon. Minister to it. 
Regional Railway Users' Committees are 
appointed by the railway administration and I 
am to refer to Regional Committee of the 
Southern Railway on the Metre Gauge 
(North). There are two representatives of the 
passenger associations, and, according to the 
rules made by the Ministry itself those 
associations must be registered. I am told that 
in that Committee only one representative has 
been nominated and that the association which 
that gentleman represents is not a registered 
association; it is called the Railway Mandal of 
Bel-gaum. This body is not registered at all. 
Then the other seat is vacant though there are 
a number of good and registered associations 
which have been working for a long time for 
passenger relief. I, therefore, submit that this 
matter should be reviewed by the Ministry; 
they should not allow anything to be done 
contrary to their own rules. If .the association 
is not registered, I do not know how its 
representative came to be chosen. Even if a 
representative has been chosen, that decision 
should be set aside. And the other seats should 
also be filled because there are other 
associations which are eligible to take that 
place. 

With these words, Sir, I again congratulate  
the   hon.   Minister. 

SHKI   C.  L.  VARMA   (Bilaspur  and 
Himachal Pradesh): 
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[For English translation, see Appen-VII,   
Anaexure  No.   70.] 

SHRI B. N. DUBE    (Vindhya    Pradesh): 
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or .English translation, see Appen-.  Vfl, 
Annexure No. 71.] 

THE DEPUTY MINISTER FOR RAILWAYS 
AND TRANSPORT (SHRI 0. V. IAM): Sir, I 
am sorry I have not been here today to hear 
the hon. Members'    speeches    as      I    had    
to 

in the other House, and I hope the House 
will excuse me for my short 

ence.   Sir, I should thank the hon. 
iibers who have participated in the 

debate  for general  support    they 
e given. In fact you led the debate, Sir, 

and your lead was taken up and you were 
kind enough to say good words about the 
Railways. While appreciation was hearty, I 
should say on the whole criticism was mild, 
in sp.te of the hon. Pandit Kunzru. In fact 
they reciprocated the spirit of the Budget 
speech. It is a simple, unvarnished narration 
breathing a frank intimate friendly spirit. It is 
not fussy; it does not exaggerate; it does not 
try to whitewash or hide facts. As one hon; 
Member very aptly put it, it is unostentatious. 
But, Sir, behind this facade of simple 
unostentatiousness stands a record of solid 
achievements which we claim and which, I 
am glad to say, the House has acknowledged. 
The credit for this does not go only to the 
hon. Minister, the devoted band of officers 
and to the army of hard working rail-
waymen, but it goes to Parliament and to the 
country as well. 

Sir, I should like to say, at the very 
beginning, a few words about Kumbh Mela 
which has been talked about so much. I am 
glad, Sir, that this House •has appreciated 
what has been done by the railways to meet 
the onrush of the human sea that assembled 
there—the sea that assembled there to mix in 
the rivers. 

Generally rivers alone go to » sea, but on this 
occasion, Sir, it was a human sea that, went to 
the rivers. To meet this unprecedented 
emergency the railways had to take 
extraordinary measures, extraordinary in the 
sense that they had to make preparations which 
they 
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[Shri O. V. Alagesan.] had not made in the 

previous Kumbh Melas. What the railways 
have done has been very handsomely acknow 
ledged by a number of hon. Members who 
spoke here, but the unfortunate tragedy that 
occurred there incidentally disclosed a very 
ugly spot in the texture of our public life. 
People who can be counted among the tallest 
in the land could not resist the temptation to 
make political capital out of calamities. Sir, 
the huge amounts that the railways spent and 
the preparations that they made go to show 
one fact, and that is that the railways are, first 
and foremost, meant for the service of the 
public and that their commercial nature comes 
only next. I think that fact has been 
demonstrated well. 

I would first deal with a few remarks that 
fell from the lips of the hon. Pandit Kunzru, 
who is a veteran in railway matters. He had 
some hard things to say. His voice is a voice 
that should be harkened to. His warnings 
should always be heeded. He is entitled to it 
by his long association with railway working 
and his intimate knowledge of the same, but I 
have got one grievance against him. In fact, 
we expected a lot out of the Committee on 
which we asked him to preside, which he very 
kindly agreed to do, but then in the middle he 
forsook us. Of course, he has been put on 
another job. I should not compare these posts. 
Each is equally good, but perhaps it shows a 
paucity of such men, men of the calibre and 
stature of the hon. Pandit Kunzru. So, the 
railways have now suffered a loss, and I think 
T cannot excuse him for that 

THE VICE-CHAIRMAN (SHRI K. S. 
HEGDE) : What the railways have lost, the 
country as a whole has gained. 

SHRI O. V. ALAGESAN: But the railways 
are so much intertwined with the whole 
country that the two cannot be separated like 
that. 

He wanted that a Committee should enquire   
into  the  regrouped   railways,  j 

He has never been a friend of the regrouping 
scheme. He has always criticised it. He has 
always opposed it. He has been consistent in 
his opposition. So, it is not as if he discovered 
new facts by a study of the working of the 
regrouped railways and on the basis of those 
facts he is now demanding an enquiry. In fact, 
this is one stage of his continuing opposition. 
We have stated in the pamphlet that has been 
circulated along with the Budget papers that 
the time has not yet arrived to study 
comparable figures. We have to wait and 
study the actual working. In this connection he 
was speaking of the ex'-Nizam's State 
Railway. He was pleased to  remark as 
follows: 

" ....... the    Nizam's  State   Railway 
which was a model of efficiency at one 
time has suffered on account of 
regrouping." 

One hon. Member here who represents 
Hyderabad, I mean Mr. Kishen Chand, said, 
"Very severely." Then the hon. Pandit Kunzru 
went on to say: 

"It will be really one of the saddest 
chapters in the history of our railways if 
regrouping resulted in bringing down the 
efficiency of a railway that was noted 
formerly for its highly efficient working." 

Now, let us see whether the standards of 
efficiency of that particular Railway, which 
was acknowledged even by the hon. Pandit 
Kunzru to have been highly efficient in its 
working. have really deteriorated. Sir, I will 
quote a few figures with respect to that, which 
will show that the ex-Nizam's State Railway 
has not only not suffered on account of 
regrouping but its efficiency has even 
improved. The er-Nizam's State Railway was 
merged with the Central Railway in November 
1951 and a comparison of the performance of 
this portion of the Central Railway for the two 
years 1951-52 and 1952-53 is worth while. 
The wagon miles per wagon day have gone up 
from 40'3 in 1951-52 to 455 in 1952-53 on the 
broad gauge portion 
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of the ecc-N. S. Railway while on the metre 
gauge portion it has increased from 438 to 
43.9. The net ton miles per wagon day have 
increased from 482 to 533 on the broad gauge 
portion while it has gone up from 271 to 29<> 
on the metre gauge portion. The engine miles 
per engine day in use on goods services have 
increased from 100 to 110 on the broad gauge 
portion and from 102 to 120 on the metre 
gauge portion. The net ton miles per engine 
hour have increased from 1,931 to 2,079 on 
the broad gauge portion and from 953 to 992 
on the metre gauge portion. The engine miles 
per engine day on line increased from 88 to 
89 on the broad gauge portion while on the 
metre gauge it was 99 as against 100 in the 
previous year. It is a little less. The above 
picture will clearly establish that no such 
calamity as has been envisaged by the hon 
Pandit Kunzru has happened. 

SHRI KISHEN CHAND (Hyderabad): 
They are only one set of figures. 

PROF. G. RANGA (Andhra): On the same 
figures he is showing that that is not the case. 

SHRI O. V. ALAGESAN: Sir, I am not one 
who is in love with figures, but the difficulty 
is that figures are unavoidable. If you have 
criticised on the basis of a particular set of 
figures, certainly on the same set of figures, if 
we can prove that the working has been 
efficient, you will have to accept it, but I do 
not want to claim that this improvement is 
entirely due to regrouping. That is far from 
mv intention. I only wanted to show that 
efficiency has not deteriorated on that 
particular Railway as a result of regrouping. 
That was my only limited purpose in quoting 
these figures. Regrouping can be better 
assessed only after the passage of some time 
when we will have gained more experience 
and better knowledge  of its working. 

I wish to touch on a few more points that 
were mentioned by the hon. Pandit  Kunzru  
in  his  speech    yesterday. 

He desired, to know the difference in the 
method of estimating, which had resulted in a 
drop of Rs. 52 lakhs in the third class 
passenger earnings. He referred to the speech 
of the hon. the Railway Minister and wanted 
to know what was the method. It is the usual 
method. He will be aware that th« Budget 
Estimate for any year is derived from the 
Revised Estimate of. the previous year after 
taking into account all factors that are likely to 
come into play during the budget year. When 
Drepanng the Revised Estimate for any year, 
however, the actuals for 7 to ft months of that 
year are available and hence the Revised 
Estimates are worked out on the basis of these 
actuals supplemented by a fresh estimate for 
the remaining months of the year. As the 
methods of arriving at the figures are thus 
different, there is bound to be a difference 
between the Budget Estimates and the 
Revised Estimates for any year, even if no 
other factors were involved. This small 
difference is due to that. That was all that was 
intended to be conveyed and nothing more 
should be read into that statement. 

He also referred to the Efficiency Bureau 
that has been set up and wanted to know 
whether they would be able to examine 
matters on their own or whether they would 
be bound down by anybody else. Certainly I 
can assure him that the Efficiency Bureau 
will have full freedom and initiative to 
choose such subjects as they want and then 
investigate them. 

He then referred to another point and that 
is about the Technical Cooperation Mission 
Programme under which we are getting aid 

5 P.M.   ' 

Referring to that he said that he would like 
to know the details of the survey proposed to 
be undertaken by experts to be deputed by T. 
C. M into the needs of the railway system as 
provided in the agreement. As per agreement, 
the experts will only 
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requested by the Government of India. At the 
present moment request ior only one expert 
has been made. The intention is that this 
expert1 should survey the needs of the railway 
system with particular reference to 
requirements of rolling stock, both for 
rehabilitation and expansion. We have made a 
request for this one expert for this assessment 
as we are going ahead with a substantial 
augmentation of our stock of locomotives and 
wagons and it is desirable to have an 
independent view of our actual requirements. 
It was for that purpose that we wanted the 
expert, not for anything else. We have 
requested that the expert should be a top level 
one conversant with all aspects of railway 
working, particularly traffic operation, track 
maintenance and shop practices and generally 
with railway problems so that his views would 
be of benefit to us. He will also be assisted by 
our officials in India so that the final opinion 
expressed would be the result of a joint study 
both by the expert that will be coming here 
and also by our officers. 

Again, before I pass on, I shall refer to one 
or two points made by the hon. Dr. Kunzru. 
He wanted to know the details of the 
simplified manner in which apportionment of 
Railway earnings between the zonal Railways 
will be done in future. He pleaded very 
vehemently for this and it has been accepted 
by the Railway Board. The details and the 
merits of the system proposed to be adopted 
have been fully discussed in the report of the 
Committee appointed by the Railway Board 
to review the effect of elimination of inter-
Railway adjustments and apportionment of 
earnings on Indian Railways.   Briefly, it is 
like this: 

The simplification in the apportionment of 
goods earnings will, in future, be achieved, 
firstly, by not 'Segregating terminal, 
transhipment and short-distance charges, 
which formerly entailed considerable volume 
of work. Further, the total traffic between 
each pair of 

stations will be apportioned as a singie item 
instead of each transaction between each pair 
of stations being apportioned as was the 
practice in l""; past in  some  Railways. 

In the case of passenger traffic, sim-ition will 
be achieved by apportioning as one item the 
tickets sold for each class by each via at one 
place instead of apportioning each item be-
tween each pair of stations, as was done 
formerly. The report contains all the 
information and the recommendations of that 
Committee have been accepted by the 
Government and are being implemented 
except in some minor details. 

Now, I should like to deal with some of the 
arguments raised by the hon. Shri P. C. Bhanj 
Deo in his speech. Unfortunately the hon. 
Member is not here. I was very much touched 
when he disclosed the reason why he had to 
leave the House earlier. He expressed distrust 
of the Budget figures and said that the surplus 
budgeted for next year might not be realised. 
In fact, he went to the extent of calling it 
'accounting jugglery', and my hon. friend Mr. 
Rajah—perhaps he is not here now—also 
used the same phrase and called it 'accounting 
jugglery'. I do not know what hon. Members 
mean when they use these terms rather loose-
ly. Do they mean that all the figures, the solid 
mass of figures, are a myth or thev are not 
correct? What do they mean? That passes my 
understanding. 

PROF. G. RANGA: Underestimating one  
and  over-estimating  another. 

SHRI O. V. ALAGESAN: I shall read out 
the figures of gross receipts, ordinary working 
expenses and surplus over the past three 
years, and that will show whether the revised 
estimates and actuals have remained faithful 
to each other or not. 

[MR. DEPUTY CHAIRMAN in the Chair.] 
Taking the figures of gross receipts, in 1950-
51. the revised estimates were Rs. 263:4 
crores and actuals were Rs. 263-1 crores—
very near each other. 
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Then the revised estimates in 1951-52 were 
Rs. 288 06 crores and actuals were Rs. 290-
82 crores. In 1952-53 the revised estimates 
were Rs. 26955 crores and the actuals were 
Rs. 270-56 crores. Now. I need not tite the 
House by reading the figures relating to 
working ex penses. 

Now, let us come to the surplus because 
they said that this surplus will vanish 
somehow. In 1950-51 the revised surplus was 
Rs. 14-24 crores whereas the actual was Rs. 
15-05 crores. In 1951-52 Rs. 22-06 was the 
revised estimate and actuals were Rs. 28'34 
crores when we reached the peak of our 
earnings. Then with reference to the figures of 
surplus of last year, i.e., 1952-53, the revised 
estimate was Rs. 9.48 crores and the actual 
was Rs. 1319 crores. As for this year's surplus, 
we would have realized it but for the very 
good reasons that have been given, viz., the 
implementation of the Gadgil Committee's 
recommendations. I think the House should 
realize that it was accepted ;n the middle of 
the year and that it was a very legitimate 
charge and the House should congratulate the 
Ministry for implementing the Committee's 
recommendations. To say that this surplus has 
diminished from Rs. 9 to 3 crores and your 
Rs. 5 crores will not be there is, I think, not a 
very responsible statement to make. Half of 
this extra expense comes under the 
implementation of the Gadgil Committee. It is 
3-15 crores. It is divided like this.- 1-78. 
crores for provident fund, 0'44 crores for 
gratuity, 093 crores for allowances. In a nor-
mal year the additional expenditure on 
account of this item will be roughly of the 
order of Rs. 2:8 crores per annum. 

Again, the Inn. Mr. Bhanj Deo made 
another suggestion. He said that while 
estimating passenger earnings for the current 
year, the extra income from Kumbh Mela was 
not taken into account. Even while he was 
speaking, I interrupted him and contradicted 
that. I said that it was anticipated. A reference 
to the Explanatory Memorandum presented 
last year will  bear 

i me out. In arriving at this year's Revised 
Estimates also the extra earnings from Kumbh 
Mela have been taken into account as also 
some extra income from new lines. In arriving 
at th« budget figures of passenger earnings tor 
me next year, naturaily, the element of 
earnings on account of Kumbh Mela is 
excluded, but credit has bee* taken for 
earnings from new lines and also for some 
additional earnings due to better crop 
conditions in the South. I would like to assure 
hon. Members that there is no 'jugglery' in 
computation of passenger earnings. As the 
hon. Shri Bhanj Deo was satisfied with the 
estimate of goods earnings—he had nothing 
to state on that—I need no* go into that. Then 
one assumption was made last year and I am 
drawing th« attention of the House to that. 
The assumption made last year that passenger 
earnings after attaining the peak in 1951-52 
have reached a new low but stable level 
appears to be generally correct, i 

Sir, now I am replying to all absent 
Members. That is my regret. Now I should 
come to my hon. friend. Shri Sundarayya—a 
very important Member of one of the 
opposition parties. He was pleased to say that 
we pay now-a-days less attention to third 
class passengers and more attention continues 
to be paid to upper class passengers. In fact I 
noted that the House did not take him 
seriously when he made that statement 
because they know how patently wrong it 
was. There is a Tamil proverb wbirh says: 
'Trying to hide a pumpkin in a small quantity 
of rice." It was something like that when the 
hon. Mr. Sundarayya said that w« are still 
continuing to pay more attention to the upper 
class passengers and less attention to the 
needs of the third class passengers. It is 
recognised oi» £.11 hands that conditions of 
third class <f2Y«i are becoming more and 
more— I venture to use the word—comfort-
able. This is not to say that nothing remains to 
be done. 

PROF. G. RANGA: To say "le.«s and Jess 
uncomfortable" would he mors accurate. 
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SHRI O. V. ALAGESAN: It is only a 

question of time when the hon. Prof. Ranga 
also will agree that it has become more and 
more comfortable. The bias is all in favour of 
the third class traveller. 

SHRI K. L. NARASIMHAM (Madras): 
Who  recognises  that  statement? 

SHRI O. V. ALAGESAN: The bias in all in 
favour of the third class passenger. He is 
uppermost in our thoughts. It is not only the 
abolition of I class. Negatively, it has added to 
the comforts of the third class pas-angers. It is 
not only that. Positive hteps in the direction of 
improving ..;,nenities of third class travel have 
teen taken and continue to be taken. Again, 
Sir, I do not want to tire the House by reading 
out all the amenity works undertaken in the 
course of the last two or three years. They are 
given in the pamphlets. Many of the works j[ 
have been left out <*est the publication should 
become very bulky and less readable. That 
does not mean that other items which do not 
find a place in the book are not being taken 
up. Apart from these items I should like to 
draw the attention of hon. Members to this. 
The electrification of the Calcutta Suburban 
Railway is proposed to be taken in hand and I 
want the House to ponder over that for a 
while. Is that for the benefit of the upper class 
travellers? It is a huge work—the 
electrification of the suburban system—and I 
should like the House to think whether it is for 
the benefit of the upper class travellers. It is 
not. It is more for the benefit of the suburban 
masses who have to come in and go out of 
Calcutta every day to eke out their livelihood 
that this huge project is being undertaken. And 
then, we made arrangements for the Kumbh 
Mela—I am again referring to Kumbh Mela. 
Was all that for the benefit of the upper class 
traveller? I should like to know. It was all for 
the third class passengers, all these 
arrangements, the putting of extra trains on the 
lines and all that. But we should a, so 
remember that it is not the provision  of  
amenities  alone 

that contributes to the comfort of the third 
class passengers. All these major works, these 
huge programmes are intended also for the 
third class passengers. I should like* the 
House to remember that. 

SHRI K. L. NARASIMHAM: At. this rate, 
you can say the whole railway Is for the 
people. 

SHRI O. V. ALAGESAN: No, that is 
reducing it to too simple proportions. 

One or two points that the hon. Mr. 
Sundarayya made 1 shall refer to hurriedly. I 
shall be called to the other House soon and I 
should be quick. He referred to the medical 
facilities and in this connection it has been 
said— and 1 should like to -repeat it—that 
railwaymen enjoy greater medical facilities 
than the others. The railways are for the 
people as the hon. Mr. Narasimham said, but 
these facilities are not for all the people, they 
are only for the railwaymen. For instance, 
while one thousand of our railway population 
get -12 hospitals and dispensaries together, for 
the country as a whole for every one thousand 
of the population the number of hospitals 
comes to only -02. Similarly, for a thousand of 
the railway population the number of beds is -
75 whereas for the public the number of beds 
is only -32 uer thousand. Of course, this does 
not mean that we have reached the maximum 
level or maximum limit. We are trying still to 
provide more and more medical facilities to 
them. So also in the matter of facilities for 
education. With regard to the provision of 
quarters he made certain points. Here I should 
like to clarify the position. In the construction 
of quarters it is not only finance that comes in. 
When I asked the General Managers to 
construct more quarters, they told me how the 
matter did not depend on money alone. It is a 
question of the availability of materials—
cement, iron and all these things. It is not 
limited by the availability of finance alone. It 
is limited by all these other considerations. 
But the tempo has been kept up.   We are now 



1091  Budoet (Railways), 1954-55-     [ 25    FEB. 1954 ]      General Discussion          1092 
 
 
building at the rate of nine to ten thousand 
houses per year. It was 9,000 this year. Next 
year it may be 8,000. It does not mean that all 
the house constructions taken up this year are 
finished in this year. Certain constructions 
taken up in the previous year are completed 
this year. The total number of essential staff is 
about 4-75 lakhs and we have 2'96 lakh 
quarters. We will add another 24,000 quarters 
by the end of 1954-55. This will leave us with 
about a lakh and a half of essential staff 
without quarters and even if we do it at the rate 
I Of 10.000 a year, it will not take u« more 
than say 15 years—it may be less, may be 10 
years. And when we ! consider the problem of 
housing in this country, 1 hope hon. Members 
will agree that that is not an unduly long 
period. 

And then the hon. Shri Sundarayya 
referred to the rolling stock, our pro 
curements ot locomotives, wagons etc.. 
and showed that there was IJ«J 
pi ogress but a minus. He made 
some calculations and said that 
it was minus progress. Well, he 
is not able to see* what others 
ure able to see. The Bhagavat Gita 
speaks of the seer to whom what is 
day to others is night, and what is 
night to others is day to the seer. 
There the seer is a little different from 
the rest because he is saturated with 
God and naturally the hon. Mr. 
Sundarayya       will        consider
 i
t 
blasphemy     if     I     were     to     say that    
he      is    saturated    with      God. He  is  
saturated  with  something else: something else 
takes the place of God  , with him.    So  he  is  
not   able  to  see solid facts that other people  
are  able to see.   There are solid additions; the  
. solid locomotive, the 100th one is standing 
there in solid  steel  and iron, but he is not able 
to see that it is an addi tion.      One   hundred   
locomotives   we have  made    It  is  not  a  
small  thing.  ] So also, we have reached almost 
self-sufficiency     in    .the   manufacture of 
wagons.    He is not able to see those facts. 

I am glad the hon. Dr. Ghose is here. 

 
SHRI B. C. GHOSE (West Bengal): I am no 

Doctor. 

SHRI O. V. ALAGESAN: He was troubled 
with some discrepancies in the various figures. 
Perhaps these figures  are dynamic; they 
change. 

SHRI B. C. GHOSE:  The figuies are 
what' 

SHRI O. V. ALAGESAN: I say they are 
changed because different methods of 
calculation are adopted. That does not mean 
that there is any desire to hide or do any such 
thing. 

SHBI B. C. GHOSE: I did not say there was 
any such desire to hide anything. I said there 
was the discrepancy. 

SHRI O. V. ALAGESAN: It is purely a matter 
of figures and it will be very dry if I take the 
House through all that maze of figures. I am, 
however, prepared to meet my hon. friend in 
private and satisfy him about these figures of 
outturn, etc. I shall now point to some figures 
which will go to show the improvement that 
has been effected. All these figures are there in 
the paints. I am now only drawing your 
attention to them to help you to draw right 
conclusions 

PROF. G. RANGA: Sir, one point that the 
hon. Mr. Sundarayya made was that from the 
figures placed before us, by the time the Five 
Year Plan's period is ever, when you take into 
consideration the overage locomotives In our 
railways, the position would not be any the 
better. That is a point that  needs   answering. 

SHRI B. C. GHOSE: Is the hon. Deputy 
Minister suggesting that the basis of these 
calculations is differing from time to time? 
Then we should know that. 

SHRI O. V. ALAGESAN: No, it is not very 
extraordinary change. My hon. friend need not 
be alarmed at iu 

PKOF.  G. RANGA:   He will explain 
it. 



1093 Budget (Railways),   1954-55—    [ COUNCIL] General Discussion     1094 
SHRI B. C. GHOSE: What is the true 

position? 

SHRI O. V. ALAGESAN: The hon. Mr. 
Sundarayya has quoted some figures and I 
shall try to clear the misconception that he 
seems to have succeeded in creating in the 
minds of some hon. Members. Take the loco-
motives. At the beginning of the Plan period 
we had 8,209 locomotives of which ine 
overage ones came to ii.bol. To this we have 
to add the number of lotives which will get 
overage during the course of the Plan period, 
that is 1.042. 

The additions that are expected t<> be 
made till the end of the Plan period come to 
1,611. That is to say, we will be left with 
1,985 overage locomotives whereas we began 
the period with 2,554 overage locomotives. 
Here also I shall be very plain; I do not want 
to hide anything because nobody gams 
anything by that. Taking out-stock to be only 
8,209, the percentage tff overage locomotives 
to the total holding at the beginning of the 
Plan period was 31-1; that percentage, will 
get reduced to 242 by the end of the Plan 
period. But, Sir, we want 8.800 locomotives 
on line; that is the figure that has been 
calculated as would bf necessary. For that 
holding, the percentage of overage 
locomotives comes to 29:4. Even so, Sir, I 
beg to submit that there is an improvement of 
1:7 per cent. 

SHRI K. L. NARASIMHAM: May I know 
what will be the deficiency at the end of the 
Five Year Plan period? 

PROF. G. RANGA: It is less, not more. 

SHRI O V. ALAGESAN: The dim culty is 
that hon. Members are blessed with a peculiar 
sight; th.ey are able to see certain things 
magnified whereas certain other things are 
dwarfed in their eyes. Even a big locomotive 
produced in the Chittaranjan Works Is aeen as 
a toy locomotive by them They are just 
unable to see; it is a Brsrt of  defect  in  their 
sight. 

Sir, regarding wagons, at the beginning of 
the Plan period we had 1,99,094 wagons of 
which 47,256 were overage. Our additions 
will be 59,293 wagons. That brings down the 
number of overage wagons to 14,048. 

The percentage is only 7:0 whereas-the 
percentage that we began with was 23-7. It 
has been calculated again, Sir, that we would 
require 2,31,000 wagons. Taking the figure at 
only 1,99,000 the percentage gets reduced to 7 
from 237. But then we need a stock of 
2,31.000 and the proportion Lhat the number 
of overage stock that will remain bears to this 
total holding, is 19'9, that is to say, it is less by 
3-6 per cent. 

There was not much of a quarrel with 
coaches and so 1 shall not go into that 
question. Hon. Members were rather pleased 
with the position of coaches and so 1 shall not 
labour that point. 

SHRI B. C. GHOSE: Will the hon. Deputy 
Minister kindly indicate this'' As to 
locomotives, in two years and nine months 
only 467 have been obtained. How .is the 
balance of 1,61* going to be secured in the 
course of about two years only? 

SHRI O. V. ALAGESAN: That has-been 
explained. 

SHRI K. L. NARASIMHAM: On a point ot 
information, Sir. From the-ugures given to us, 
after adding and all that, the deficit is said to 
be iess by 7 per cent, or 3 per cent, and odd 
but this depends upon their receiving imports, 
by the fulfilment of all the orders that have 
been placed with foreign Arms. I think the. 
hon. Deputy Minister will agree with aw that 
only on that condition is he arguing. 

PROP. G. RANGA:  Quite right. 
SHRI O. V. ALAGESAN:  He is per fectly 

right, for once. 

(Interruption.) 

t should like to give another item of 
information to the House. The number  of  
engines   tkat  will  became- 



 

 
 
overage m the next Plan period will be much 
less than in this Plan period. That  is  another 
advantageous factor  I because the rate of 
replacement of the  i overage stock will be 
higher. 

Sir, I have nothing more to and. I am only 
sorry the hon. Mr. Sundarayya is not here. 

I should like now to come to V.v 
subject of catering. All hon. Members 
who spoke had something to say about 
this. It was said that- catering of late 
had improved but they pointed nut 
several defects. Everybody is anxious 
that the catering arrangements on the 
railways should improve. One hon. 
Member from Orissa—he is here, I 
think ........  

SHRI S. N. DWIVEDY (Orissa): Yes, he is 
here. 

SHRI    O.   V.       ALAGESAN: ............ he 
wanted to know what the Committee that has 
been appointed in this con nection has done. 
That Committee, as the House perhaps may 
know, consists of the Parliamentary 
Secretary, two members of the Railway 
Board and my humble self. (Interruptions.) I 
am very humbie. 

We have had some meetings; we also 
called the caterers to the meetings and 
consulted them because we wanted 1o know 
what stood in the way of their providing a 
satisfactory service to the public. We are 
anxious to improve and we wanted to know 
what it was that stood in the way and why 
they were unable to provide an efficient 
service. They were pleased about that and 
they placed their suggestions also. The 
opinions expressed on the floor of this House 
and perhaps that will be expressed on the 
floor of the other House will certainly go to 
strengthen our hands in taking any action that 
we may decide upon later. All the sug-
gestions made will be taken due note of and 
we will try to give effect to them and see that 
this service improves. Of course, many 
questions arise in this connection. One major 
question is whether it is necessary to retain 
western style catering on the railways.   As 

 
 
far as I can recall,  no hon.  Member went into 
that question. 

DR. SHRIMATI SEETA PARMANAND 
(Madhya Pradesh): I 'specifically made a 
point that it was not necessary, it was 
outmoded and that not so much of money   
should   be   spent. 

SHRI O. V. ALAGESAN: I am sorry I did 
not note what the hon. Member said. So, Sir, 
that has to be considered. Really, they are 
losing custom; they are not able to get their 
original custom owing to various reasons, the 
major reason being prohibition. Whether there 
is prohibition in the States or not, there is 
complete prohibition on the railways. I think 
hon. Members are aware of it. Even in States 
where prohibition has not been introduced, 
nobody is permitted to sell or to have drinks in 
the station premises or in trains. So, Sir, that 
has been a very restrictive factor for these 
western style caterers and even before—that is 
my surmise—we ask them to go, they will 
leave. Whether it is necessary to retain western 
style catering in the interests of the tourists is 
another question. In this connection, I was 
talking with the President of the International 
Official Travel Organisation—there are five 
words and I cannot tell the whole name—and 
his opinion in this matter gave me strength. He 
was telling me, "Do not change your food for 
the sake of the tourists. Do not change the 
country for the sake of the tourists. You 
should give wholesome Indian food and they 
will be perfectly satisfied with it". That was 
what he told me. He was a foreigner. And he 
said that he would be able to appreciate Indian 
food provided it was clean and served in a 
wholesome way.  (Interruption.) 

But, Sir, I know even some of us, Indians, in 
our country have developed a taste for this 
western style, perhaps more than the tourists 
or the-foreigners. We ourselves, some of us, 
may like to retain the western style. All these 
considerations will be taken-into  account  and  
I hope we  will be 
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some    correct decision   and  also  to   
implement   it. 

Again the hon. Shrimati Munshi spoke 
about Annapurna. They have been able to do 
good service in the small period they have 
been on *he railways. They have been put on 
the Janata Express between Delhi and 
Madras and their service was certainly 
appreciated and certainly the offer she made 
on the floor of the House to come to the aid 
of the railway passengers by way of 
providing good, cheap food will be welcome. 

Then, Sir, on the question of price I think 
one hon. Member mentioned that on the 
Southern Railway it is only 10 annas and 13 
annas whereas on the other railways it goes 
up to even Rs. 2. Of course this price differ-
ence is really great. I enquired of some 
persons in this respect and they said: "The 
food in the South may cost 10 annas or 13 
annas but we cannot eat it. It is so much rice, 
rice with sambar, iice with rasam and rice 
with curd. We cannot stand it." In this con-
nection. Sir. we are trying to evolve some 
standard menus also so that people may know 
what menu will be available with the railway 
caterers. In all these respects I hope we will 
be able to come to some correct decisions and 
also implement them without much loss of 
time. 

The question of departmental versus private 
catering was also raised and that also would be 
gone into. I think it was the hon. Dr. Shrimati 
Seeta Parmanand who read out figures of losses 
that occurred on the Southern Railway and the 
B. N. R. portion of the Eastern Railway. It is 
true that we are incurring losses, but I can say 
the departmental service is very much ; 
appreciated and It stands on a level much 
higher than that of the private catering service. 
It is not for money at all, but we should also see 
that we do not incur any losses while try- j ing 
to provide extra comforts. 

DR. SHRIMATI SEETA PARMANAND: An 
hon. Member said that catering was a lucrative 
business everywhere and asked why 
Government catering  should  be  done  at  a 
loss 

SHRI O. V. ALAGESAN: It can be gone 
into. We pay our staff much more than private 
caterers can ever do and that is the reason why 
we are incurring loss, but that is not the main 
consideration. If the loss can be limited then 
we would also see whether we can expand 
departmental catering. 

The hon. Shri Govinda Reddy felt very sore 
that he was not given the Complaint Book and 
my hon. friend sitting here also showed 
certain samples which really tasted very bad 
when I tasted them yesterday. 

PANDIT S. S. N. TANKHA (Uttar Pradesh): 
I was also a signatory to that complaint and I 
would, therefore, like to know what action 
was taken on that complaint? 

SHRI O. V. ALAGESAN: I am not yet 
seized of the matter that I can give you the 
action taken thereon. I can inform the hon. 
Member about it in due course. 

Sir, the question of Service Commission 
was raised by my hon friend, Shri Govinda 
Reddy. He wanted to know whether there 
should be separate Railway Service 
Commissions for recruitment on the railways 
and whether the State Service Commissions 
themselves cannot be asked to do this work. 
Perhaps the justification for this should be 
given now because we have now increased the 
Service Commissions from two to four. The 
advantages that are expected to flow from 
them have been given in the Budget statement 
and I need not cover that ground. I shall only 
give some figures. During 1950-51 the number 
of candidates recruited was 12,000; in 1951-
52, 6,763 and in 1952-53, 14,699. Even so 
there were hundreds of posts which could' not 
be filled. It has been calculated that a 
Commission which consists of one Chairman 
and two members will 
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"be able to recruit about two to four thousand 
candidates a year. On this basis it was not 
possible for two Commissions, each 
consisting of a Chairman and two members, 
to undertake the recruitment for all the 
railways without serious delay. The railway 
administrations have been making complaints 
in this behalf, namely, about getting hands 
quickly, and so the Service Commissions 
have been increased. All recruitment to Class 
III has to be made by these Service 
Commissions. During the last year the two 
Service Commissions together issued 63 
employment notices, received 2,25,645 
applications, summoned 43,550 candidates for 
interview or examination in 27 centres and 
selected 14,699 candidates for appointment. 
Among those selected. 1.187 belonged to the 
Scheduled Castes and Scheduled Tribes and 
the Anglo-Indian community. 

Sir, it will be clear from this that the State 
Commissions will not be able to cope with 
the work of this magnitude that has to be done 
on the railways. In this connection, Sir, it will 
be use ful to remember that the cost of Ap-
plication Forms sold to the applicants goes to 
meet part of the total expenses of the 
Commissions. The net expenditure on the 
Commissions is very mi less than the figure 
shown in the Bud get. For the year 1952-53 as 
against an expenditure of about Rs. 5,40,000 
on the two Commissions, income from the 
sale of Application Forms was about Rs. 
3,29,000. the net expenditure being only  Rs.  
1,11,000. 

Sir, the hon. Mr. Hegde who opened the 
debate ably pleaded for a bold, dynamic 
programme of development. He wanted an 
addition of 500 miles per year for the next ten 
years. Certainly I cannot say that we should 
be where we are. Also, we have not reached 
the saturation level in railway development. 
Hon. Members have been making 
innumerable suggestions for construction of 
new lines. Every hon. Member, as far as I 
know, has got to say about some new line 
which is  at least a hundred miles Ion?. 

SHRI H. P. SAKSENA:   Not I, anyway. 

SHRI O. V. ALAGESAN: It is certainly not a 
pleasant thing to go on saying 'No' to hon. 
Members who want to develop this country 
by constructing new railway lines. The 
interior regions have to be opened up by hav-
ing new railway lines. Economic prosperity 
and flow of trade can only follow and not 
precede the railways. Here I think I may 
inform hon. Members as to what the hon. the 
Prime Minister thought nf railway 
development. He was looking at a pictorial 
representation issued at the time of sending 
the Exhibition Trains from Delhi. There, 
certain figures were given. From 1880 to 1900 
the mileage increased from 8,996 to 24,752. 
From 1900 to 1953 it went up only to 34,316. 
He was struck by this and remarked that the 
pace of progress was rather slow during the 
past half a century. Sir, there are no two 
opinions on this, but I .should like in this 
connection m place the following 
considerations which are very relevant to this 
issue. While taking up new lines first priority 
has to be given to those which are required 
primarily to meet the needs of agricultural, 
industrial and mineral development flowing 
from the projects iuded in the first Five Year 
Plan. 

Also, there is serious limitation on the 
supply of track materials due to inadequate 
production of pig iron and steel in the 
country. Although v,\-consider that the 
present producers would be able to supply 
railways about one lakh tons of rails—it is 
equivalent to approximately 850 miles of new 
rail's every year—the actual production (and 
supply is much less. Even at present, there is 
an accumulation of arrears in the supply of 
rails equal to about nine months' consumption 
with the result that we have been forced 
recently to place an order for 50.000 tons of 
imported rails through the Technical   Co-
operation   Mission  Programme. 

As against this, our average annual 
requirements   are  approximately  1,050 
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renewals and special works alone. The 
present supply of new rails is not sufficient 
even to cover this requirement. In spite of 
this, the railways have been able to find ma-
terials for certain new lines and restoration of 
dismantled lines by filling up the gap between 
supply and demand to a limited extent by 
released secondhand serviceable rails. 

The same is the case with sleepers where 
against the annual requirement of about 1.750 
miles, we can get only about 1,400 miles at 
pesent in all the three categories, i.e.. wood, 
steel and cast iron. In this connection, I may 
tell hon. Members that during the last year, 
we had to place an order for 24,000 tons of 
sleepers from abroad and we have placed 
another order for 30,000 tons recently through 
the Technical Co-operation Mission and we 
have to place a further order for another 
30.000 tons during June next, when we expect 
to get the second instalment of the Technical 
Co-operation Mission Programme. 

From 1948 up to the end of March 1954, 
the railways will have completed over 900 
miles of new lines and restorations. This 
comes to about 150 miles per year. While 
recognising that this is not sufficient, I should 
ask the House to remember that we should 
plan for removing the deficiencies indicated 
above before we launch upon a more 
ambitious programme of new line 
construction. 500 miles of new line will 
require over 1} lakh tons of steel for track and 
structural works. It is hoped that it should be 
possible to obtain more steel for rails, 
sleepers, bridge girders, etc., when the new 
steel plant  at  Rourkela   starts   functioning. 

I should now like to touch on one or two 
viher points that were made by hon. 
Members. The hon. Shri Narasimham 
quarrelled with the hon. the Railway Minister 
for saying that out of an increase of nearly Rs. 
50 i-rores in working expenses in 1954-55 
over that of 1948-49, barring a sum of Rs. 10 
crores which was due to the taking over of the 
State Railways, the 

bulk  of the  rest  was  attributable  to the 
liberalisation    of    benefits  to  the staff.    I 
do not know why  he  should object to 
acknowledging what has been done for the 
staff by the Railway Administration.      The  
working  expenses rose from about    Rs.     
145  crores  in 1948-49—that  is,   the   first   
year   after partition—to about Rs. 194 crores 
estimated for the    Budget    year   1954-55.. 
That is an increase  of Rs.  49 crores. Of this  
increase,  about Rs.   10  crores are on account 
of expenditure on the e.x-State Railways, as 
already stated. The   increase   under   fuel   
expenditure is   about   Rs.   7   crores.    This   
accords with the expansion of Service to meet 
the   demands   of   traffic  involving   an 
estimated  increase of 48   million   train miles 
and 40 million engine miles over the  
respective   mileages   of   140'6   and 182-2 in 
1948-49. The balance of the. increase of nearly 
32 crores is mainly on account of liberalisation 
of service conditions of staff.   They are under 
various heads—implementation of Adjudi-
cator's   Award,     liberalisation of Provident 
Fund concessions 1o temporary staff  and 
increased  bonus,  increments to staff during 
the six years, increased provision  under  
Allowances  owing  to the merger of 50 per 
cent, of dearness allowance with pay and so on 
and sc forth.   This is the position those facts 
indicate,   and  instead of  appreciating, what 
has been done for the staff, I am surprised, the 
hon. Member who is so much interested in the 
welfare of staff should point his finger of 
criticism. 

The hon. Shrimati Munshi made a point 
about rail concessions and suggested the 
extension of concessions in fares to members 
of women's associations and cultural and 
educational institutions. Even at present 
concession is granted to the delegates and 
office bearers attending the All-India 
Women's Conference and members of the 
Standing Committee of the Ail-India Women's 
Conference. Concession Is also granted to 
persons attending the Y. W. C. A. Summer 
and National Conferences. In addition, the 
concession is granted to certain recognised all-
India  bodies   of   educational,   cultural 
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and social importance. The concession in rail 
fares is given to persons attend-• ing the Indian 
Conference of Social Work and the Indian 
Council of Child Education. Requests, of 
course, from other All-India bodies have also 
been received and they are under our con-
sideration. 

Sir, after one last point I should like to 
close. 

DK. SHRIMATI SEETA PARMANAND: 
What about associating more women with the 
Amenities Committees 3t -different places? 

SHRI O. V. ALAGESAN: I wanted 
to refer to that. I am glad to the hon. 
Member drew my attention to it. We 
have now constituted Zonal Committees 
and Parliament has been fully asso 
ciated with the National Railway Users' 
Council at the Centre and with the 
Zonal Consultative Committees at the 
Railway Headquarters. Of course, at 
the  Division  level ...........  

DR. SHRIMAH SEETA PARMANAND: 
What is the percentage of membership,   half   
and   half? 

SHRI O. V. ALAGESAN;, Of course, ■at the 
Divisional level, Parliament has not been 
associated nor members of the State 
legislatures. The Passenger Amenities 
Committees are constituted as sub-committees 
of the various Zonal Railway Consultative 
Committees. Perhaps this is the one part of the 
Government with which Parliament has been so 
closely associated in all its varied activities. I 
am glad about that and I hope hon. Members 
will also appreciate that fact. Of course, it was 
not conceived as separate representation for 
women but the point that the hon. Dr. Shrimati 
Seeta Rarmanand made yesterday that women 
are perhaps more interested in these amenities 
and the other welfare activities has certainly to 
be looked into. Of course, when nominations 
are to *be made the next time, this 
consideration will be borne . In mind. 

DR. SHRIMATI SEETA PARMANAND: I 
said that women were more competent to 
give advice. 

SHRI O. V. ALAGESAN: I do not want to 
enter into any argument on that point with the 
hon. Lady Member. Sir, one more point and I 
shall close. The hon. Mr. Rajah—he is also 
not here; he is a good friend of mine— spoke 
of provision of over-bridges. Sir, it is really a 
headache to users of the road, especially of 
the road vehicles, when they come and are 
prevented from passing on at a railway level 
crossing. Whatever the Act says, they blame 
only the railways. They think that it is the 
railway that has blocked their passage though 
the railways have shown their goodwill or 
their readiness to do their part in this matter. 
Of course, conviction cannot be carried to the 
people who are actually blocked at these level 
crossing's. 

Sir, he was referring to the level crossings 
in the City of Madras. The question of level 
crossings not only in the cities but also in all 
the municipal towns is a big problem. Our 
local bodies like the municipalities do not 
have the necessary funds, and the funds of the 
State Governments also are tight and they are 
not able to go to their aid. So, we have 
ourselves taken the initiative and 
recommended to the Planning Commission 
that they should set apart at least Rs. 1 crore 
for being granted as loans to the local bodies 
for the purpose of financing their portion of 
the expenditure on the construction of these 
over-bridges. I hope that would be done and 
the local bodies enabled to finance their por-
tion of the expenditure regarding the 
construction- of these over-bridges. 

Sir, I thank the House for the indulgence 
given to me. 

DR. SHRIMATI SEETA PARMANAND: I 
have one or two questions to ask: What is the 
reason for doubling the licence fees, for the 
last two years, of the vendors and why are 
these vendors allowed to give subcontracts to 
other people, thus robbing 
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[Dr.   Shrimati   Seeta  Parmanand.] the   
Government  of    their     legitimate dues? 

SHRI O. V. ALAGESAN: As far as sub-
letting is concerned, they are strictly 
prohibited from sub-letting contracts, and 
when they are found out, all the contracts that 
they may hold on the railways are terminated. 
I think one or two such cases have occurred, 
but still the evil is therp 

SHRI S. N. DWIVEDY: You say that the 
contractors will be punished when they are 
found out, but we see that it is prevalent in 
almost all the stations. 

SHRI O. V. ALAGESAN: The evil is there. 
We do recognise it. Of course, it is rather 
difficult to produce proofs in these cases, and 
wherever proof was there, we were able to 
take action and their   contracts   were   
terminated. 

MR. DEPUTY CHAIRMAN: Dr. 
Barlingay. 

DR. SHRIMATI SEETA PARMANAND: 
What about my other question? 

MJH. DEPUTY CHAIRMAN: Order, 
order.    Dr. Barlingay. 

DR. W. S. BARLINGAY (Madhya 
Pradesh): 
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(Time bell rings.) 

MR.    DEPUTY    CHAIRMAN:     We 
have still names, Mr.  Barlingay. 

DR. W. S. BARLINGAY: 

[For English translation, see Appendix 
VII, Annexure No. 72.] 

SHRI  T.    D.    PUSTAKE     (Madhya 
Bharat): 
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[For English translation, see Appeit dix 

VII, Annexure No. 74.] 

SHRI D. D. ITALIA (Hyderabad): Mr. 
Deputy Chairman, I congratulate: the hon. 
the Railway Minister on the steady and 
sound Budget which he was able to 
present in the House of the People and on 
his lengthy speech which he was kind 
enough to deliver in that House. We, the 
Members of this House, are unfortunate 
that the Budget was only placed on the 
Table of the House and the speech was 
distributed amongst us. May I know why 
such step-motherly treatment? I realise 
that the hon. Minister cannot be present at 
one and the same time at both the places 
but he should have asked his Deputy at 
least to deliver the speech which he had 
prepared. There is a vast difference 
between reading a speech and hearing a 
speech. 

Sir, we are all interested in the railways 
because it is our greatest national asset 
and it is but natural that we should know 
how the administration is being carried 
on, how it is being managed so that we 
may be in a position to offer any possible 
criticism for the improvement of comforts 
for the travelling public, for the benefit of 
the mercantile community and for the 
welfare of the railway employees. 

Sir, it is but right that I must say that 
there is all round and good progress in 
general administration since regrouping of 
the railways. I find that the railway staff 
have changed their attitude; they are more 
polite and more attentive towards the 
travelling public. I also observe that they 
are more attentive towards the third class 
passengers. My request to the hon. the 
Railway Minister and to the Railway Board 
that they should pay more attention to the 
comforts of the third class passen-i   gers.   
They   should avoid, as   far as 
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possible the congestion and over-crowding in 
the third class compartments. There has been 
complaint all round aDout congestion and 
over-crowding in the third class 
compartments, especially in the carriage 
provided for long distance travellers. 

There  used   to  be   attached  to  the Grand   
Trunk   Express   from   Hyderabad to Delhi 
one third class bogie and also another 
combined  bogie  of first class,    second    
class   and inter class. This used to be the 
practice till December last but for the last two 
months the third class bogie has been with-
drawn and only a combined bogie consisting 
of second class, inter-class and third class, is 
being run, causing great inconvenience to 
third class travellers. In the third class 
compartment, there is hardly room for   thirty 
passengers to travel from    Hyderabad    to 
Delhi. May  I  request  the  hon.   the  Railway 
Minister to see that a full third class bogie is 
attached from Hyderabad for Delhi 
passengers? 

Sir, the biggest amenity that the railway 
authorities have provided for the third class 
passengers is the introduction of Janata 
Expresses on various lines. May I request the 
hon. Minister to consider whether it is not 
possible to run such expresses at least twice a 
week instead of once as at present? There is 
one more suggestion for running a Janata 
Express between Bombay and Madras via 
Wadi, and Vijaya-wada, running through 
Hyderabad and Secunderabad so as to give 
facilities to the travelling public in that area. 

Sir, there are complaints from all Members 
that the railway authorities are not giving 
attention to the construction of new lines. 
According to the report which has been 
circulated to ua we have only 34,275 miles of 
railway lines in this vast and extensive 
country of India. I think we must at least have 
50.000 miles of railway lines in our country. 
A programme has to be drawn up to complete 
this quota and I think in twenty years we must 
reach the target. It requires the construction 
of 750 miles of new 

lines every year in» which case we will reach 
the target    within    that period. 
Sir, I was a Member of the Railway 

Advisory    Committee    in    the    Nizam State 
Railway for about twenty years. There  was  a  
programme  and  also  a survey for new railway 
lines, but unfortunately due to  the  Second 
World War  that   was   not   put   into   action, 
and afterwards there was not a single mile of 
railway line constructed during the  last  more  
than   12  years   in  the Hyderabad State.    
Recently I read in a Hyderabad paper that the 
Hyderabad   Government   has  written   to  the 
Central Government and suggested to construct 
a metre  gauge railway line between  
Nizamabad   and   Ramgundam or between 
Nizamabad and Belampalli to  facilitate the 
export  of  coal  from Belampalli  coalfields  for   
coasiunption by    the    cotton-growing    
districts  on Secunderabad—Manmad    lines.     
The Hyderabad State also made a suggestion to 
construct a broad gauge line between  
Kottagudam   and   Macherla   or between   
Kottagudam   and   Cuddappah passing through 
Kummemmet. Suriapet and Nalgonda.   
Nalgonda is  supposed to be one of   the biggest 
districts   in Hyderabad State and the biggest 
castor seed growing area, but unfortunately due 
to the absence of a railway title that  district  
is  not    well  developed. Then during the last 
Budget discussion we were  informed  that  
there  was   a programme to construct a metre 
gauge line between Khandwa and Hingoli to 
connect the metre gauge from the South to the 
North,  but sorry to say    that work  was   not  
taken  up   during  last year.    From  the  hon.    
the    Railway Minister's speech I learn that this 
railway line will be taken up in the budget  
period    I  hope this  line will be taken up 
without much delay. 

In my last year's speech on the budget I 
suggested the construction of a broad gauge 
line between parlivaijnath and Aurangabad 
passing through Me-minabad and Bir and the 
conversion of the metre gauge line between 
Aurangabad and Manmad to broad gauge so 
as to have broad gauge facilities from the 
South to the North via Manmad. 



 

[Shri D. D. Italia.] 
I am glad to say that punctuality in railway 

timings is now well maintained. May I 
suggest to observe a punctuality week 
throughout India as it is observed in Japan 
and other countries? 

As far as travel concessions go, the hon. the 
Railway Minister has provided certain 
concessions for the travelling public. May I 
suggest the introduction of return tickets at a 
concession rate to all classes of passengers 
who are travelling over 250 miles. I think it 
was in existence for years together and it was, 
I believe, stopped during the war period. 

On the subject of corruption I need not say 
as many hon. Members have spoken on it. 
Likewise, as the time at my disposal is short, I 
shall not speak about ticketless travel and 
about catering. 

But I must say that Hyderabad State is one 
of the biggest oil-producing States and the 
merchants and the industrialists there are 
finding difficulties for want of empty wagons 
for the export of oil seeds and also tank 
wagons for the export of oil. There are about 
500 eSpellers in Hyderabad State but the 
industrialists there are finding it difficult to 
export oil from there to the consuming centres 
due to shortage of tank wagons. I hope the 
hon. the Railway Minister will attend to this. 

Lastly, Sir, a word about railway staff. The 
railway is the largest employer and a million 
people are employed on our railways and a 
well looked-after and contented staff is an 
asset to the employer. To my mind co-
operative institutions are the right institutions 
to be developed to promote their economic 
welfare. There should be all-round 
development of co-operative credit, co-
operative stores, co-operative housing, co-
operative life insurance and so on. I think the 
hon. Minister will think over all these pro-
blems and my suggestions. 

With these words, Sir, I extend my 

congratulations and compliments to the hon. 
the Railway Minister. 

SHRI H. P. SAKSENA: Sir, I rise to speak 
simply in obedience to your call. Otherwise I 
had no desire to speak at the fag end of the 
third day oi the debate when my brain is tired. 
I had absolutely no itching desire to make a 
speech here because 1 have spoken long 
enough, not of course to such a distinguished 
gathering of hon. Members of Parliament as 
this, but I have spoken to my own 
countrymen, and I have spoken long enough. 
So I crave your indulgence that if a talk 
incoherently, you will perhaps not mind it 
because there are two reasons. In the first 
place there is no time to maintain j»ny 
sequence and in the second place, as I have 
just submitted, my brain is tired. 

A complaint has been made that the 
conditions in the railway service are 
abnormally awful, very, very bad, that there 
are no amenities for the staff, that the staff is 
ill-treated and it does not get its due and all 
that. How is it then, I ask these hon. critics, 
that a very, very large number of people 
seeking employment are attracted to railway 
employment, to the railwaj offices? How is it? 
I hold and maintain that the railways of India 
provide the most attractive terms of service 
and that is the reason why the railways as a 
unit employ about a million people. 
Otherwise it would not have been so. Only 
recently, by the recommendations of the 
Gadgil Committee, half of the dearness allow-
ance that was being given to them has been 
added to their basic salary. 

Then, Sir, this debate has been, to me at 
least, a drama of contradictions, everybody on 
this side saying one thing and everybody on 
the other side saying another thing. 
Sometimes even in the same wing there was 
contradiction. An hon. lady Member began by 
saying that it was a very ominous sign, a very 
inauspicious thing to have an increase Jn 
expenditure. For me, an increase in 
expenditure is a sign of prosperity 
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and not a signal of danger or alarm. I would 
like our railways to spend twice or thrice as 
much as they are spending today provided 
they also proportionately increase their 
revenue. 

I have to make a few humble suggestions to 
those distinguished friends on the Railway 
Board who are each one of them experts in 
their own departments and to whom perhaps it 
would be preposterous on my part to make 
any suggestions, but I give the suggestions for 
what they are worth. Their being members of 
Railway Board and experts in their own way 
does not absolve them from looking deeper 
into their own responsibilities and their own 
province of duty and work, individually and 
collectively. What I mean to suggest is that 
the Railway Board should hold periodical 
meetings, collectively as well as individually, 
inviting to those meetings their immediate 
subordinates who are themselves very, very 
high officers and exchanging views with them 
in order that the accidents that occur on the 
railways may not occur or at least be reduced 
in number and in order that the revenues 
might be increased. And for other important 
purposes also they should hold these meetings 
because thus they would help a great deal in 
solving the problems properly and quickly. 
And then I would earnestly plead to them to 
give up the habit of not being able to do 
anything unless the Minister or the Deputy 
Minister of Railways is also there and presides 
at their meetings. I do not think the hon. 
Minister for Railways encourages this 
practice. He would be the first to give them as 
complete an independence of action as 
possible and therefore they should make use 
of this opportunity of working under him and 
carve for themselves   an  independent line  of   
action. 

Of course, he is there to lay down the 
policy which it is their duty to carry out but 
for other purposes it should be their function 
to make the Railway Administration as 
unique and as excellent as possible. 

Then, Sir, this year's Budget is there. 
According to my study—of course, my study 
has been a very poor one; as one hon. 
Member pointed out, it may even be a wrong 
one, because it might have been very difficult 
for me to decipher even what was contained 
in the Budget speech of the hon. the Railway 
Minister; still according to my study—it is a 
sound, self-reliant and surplus Budget for 
which so many encomiums have been 
conferred and showered on the hon. the 
Railway Minister that I think it unnecessary 
to add any contribution of my own. This 
Railway Budget, unfortunately, has been 
over-shadowed by two tragic events—each of 
them very serious in its own way. 

One was the death due to plane crash of our 
distinguished friend, Shri Hari-har Nath 
Shastri, who was a kind of a conciliating link 
between the Railway Administration and the 
labour class. He was always ready to strike a 
mean between the two extremes—the ex-
aggerated demands of the labour class as well 
as the reluctance or the unreadiness of the 
employers including the Government to grant 
them. He always succeeded in striking a mean 
between the two and evolving a point at 
which the two could meet. He was— I know 
from personal experience—always very 
averse to the use of the weapon of strike and 
he tried to avoid it as far as possible. We are 
all sorry for his tragic death and, for my part, I 
think that is a loss which Is jrrepar-ablo. 

The other was of course the Kumbh 
Mela tragedy which we all 
deplore.       Our       Prime Minister 
very succinctly put it in his first statement on 
this tragedy when he said that it was a pity 
that such a magnificent arrangement ended in 
a catastrophe, a catastrophe where hundreds 
of people died in a state of helplessness. But 
then he also told in one of the meetings which 
was a sort of a private meeting that it was like 
an act of God. To me also it appears that it 
was ordained like that and so 
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[Shri H. P. Saxena.] 
it   happened.   Our   sympathies   go   to 
the bereaved families and to the vic 
tims ol injuries and my humble sug 
gestion to the Uttar Pradesh Govern 
ment, which I lock upon as my own 
Government, is that the relatives and 
the  dependants   of  those  people   who 
have died should,    if they require it, 
be helped financially  also if there is 
no other person to take care of them. 
All the same, I can say on my personal 
information  and knowledge that even 
the worst critics of the mela who were 
also sufferers    themselves    came  and 
spoke  to  me    splendidly  about    the 
arrangements. No one had any fault to 
find in so far as the arrangements for 
the mela were concerned.    Of course, 
there was a stampede and people died, 
for which we  are  all sorry.   But so 
far as arrangements were concerned ................  

MB. DEPUTY CHAIRMAN: Mr. 
Saksena, I have to remind you that there is 
another speaker, Mr. Tankha. Please give 
him ten minutes and so you have to finish 
in five minutes. 

SHRI H. P. SAKSENA: I will enter into a 
compromise with the hon. Mr. Tankha. 

Sir, I was just referring to that unhappy 
episode and I was saying that so far as the 
tribute for the excellent arrangements is 
concerned, it is there in spite of that tragedy 
and for that matter, to both the Railway 
Administration starting straight from the 
hon. the Railway Minister down to the last 
and humblest worker, as well as to the Uttar 
Pradesh Government which spared no pains 
and grudged no money in supplementing 
and implementing the arrangements made 
by the Railways. To both of them our 
thanks are due. It was unfortunately, Sir, a 
case of the operation having been successful 
but the patient having died. It was nothing 
short of that. 

My desire, if any, to speak on this 
subject was to refer to a subject of special 
importance to which I made a reference in 
my last year's Budget speech and about 
which the hon. the 

Railway Minister was kind enough to have 
a reply sent to me.    It is with regard to the 
Special Railway Magistrates  appointed  in  
1948 to try    and give  summary 
punishment    to    those who were found    
travelling    without tickets when they were 
brought    before them by the    Ticket    
Collectors. Since 1948 up to now they have 
been working    as    temporary    men.   
They are all   young   law   graduates, 34 of 
them in the entire area,    and    their whole    
career    hangs in    a state    o£ suspense.      
They cannot go back    to their profession  
because in that  case they   would    become   
jobless; on the other hand, they are not 
being   made-permanent.      Not only  that;    
neither the  railway  authorities nor the 
State Government     acknowledge    them    
as their   own employees.      The  Railway 
Administration  says    that    they  have 
been    employed by    their State    and that 
they have    nothing to do    with them  and  
the  State  says  that    they do not work for 
them but they work for the Railways  and 
that they shall ask the Railways to absorb 
them    in their Administration.    So my  
earnest request  to       the  hon.    the    
Railway Minister is to come tc terms with 
the State  of Uttar    Pradesh    and  to  see 
if it is    not    desirable    now—if    he 
thinks     them     justified     for     their 
services  being  retained    because    of the 
results that they have shown—to make 
them permanent. 

Sir, this was the letter which I received: 
"With regard to the reference made in your 
speech in the Council cf States in the course 
of the last Budget debate in connection with 
the special measures to deal with ticketless 
travel on railways, I am directed to advise 
you that the normal method of checking 
ticketless travel on railways is through the 
Ticket Examiners at stations or en running 
trains. In some cases, however, where the 
evil has been rampant, certain special 
measures have been brought into force 
purely of a temporary nature involving the 
trial on the spot of offenders for which 
purpose certain    Special    Magistrates 
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have been appointed by the State 
Governments concerned. As soon as the 
position comes to normal, these special 
measures will be dispensed with and naturally 
the Special Magistrates appointed in this 
behalf will no longer be required. The 
question of giving them some alternative em-
ployment or dispensing with their services is a 
matter entirely for the State Government 
concerned." Very beautiful reply! very 
logical, but at the same time, I would like to 
ask, "Who brought them into force?" 

MR. DEPUTY CHAIRMAN: You have 
brought it to the notice of the Ministry.    I 
think that is enough. 

SHRI H. P. SAKSENA: I think there are 
still two minutes more for me. 

MR. DEPUTY CHAIRMAN: You have 
already taken five minutes extra. 

SHRI H. P. SAKSENA: I have just to point 
out that the increase in expenditure should not 
be a signal of alarm. These are the highlights 
of the Budget, and after enumerating them. I 
shall finish. The opening of new lines, the 
restoration of old ones, the manufacture of 
locomotives, coaches, wagons and other 
materials required by the railways, and then 
the use of khadi in the place of other mill or 
foreign clcth. 

MR. DEPUTY CHAIRMAN: No re-
petition. 

SHRI H. P. SAKSENA: I thank the hon. 
Minister for presenting this useful Budget. 

PANDIT S. S, N. TANKHA (Uttar Pradesh): 
Mr. Deputy Chairman, the time at my disposal 
is very short, and I do not know whether you 
will let me continue on Saturday also. 

MB. DEPUTY CHAIRMAN: We may sit 
for two or three minutes more and finish it.    
Please try to finish. 

PANDIT S. S. N. TANKHA: I find from the 
speech of the hon. Minister that for  the    Plan    
period  a  sum  of 

Rs. 400 crores has been allocated for the 
Railways, and out of this sum, during the first 
two years—1951-52 and 1952-53—we have 
actually spent Rs. 131.04 crores and that 
during the current year we shall be spending 
Rs. 77.88 crores. This means that out of Rs. 
400 crores allotted under the Plan more than 
Rs. 200 crores will have been spent by the end 
of this year. Now. Sir, the hon. Minister has 
also informed us that out of these Rs. 400 
crores, Rs. 320 crores are to be spent out cf 
the savings of the railways and that Rs. 80 
crores only are to be paid to the Railways 
from the general exchequer for the Plan 
period. 

I find from the statements provided to    us    by    
the    Ministry    of    Railways   that   during   the   
year   1952-53 we    paid    Rs.    23 99    crores    
to    the General      Fund      as      dividend      on 
behalf of    the railways,    and during the    year    
1951-52  we       paid      Rs. 33-4 crores, and for 
the period 1954-j   55 it is proposed that a 
dividend of Rs. 35'50 crores will be paid. There-
fore, Sir, I submit    that    out of railway   
earnings   we   are   paying   very heavy sums to 
the General Fund and further, Sir, I find—and I 
find this from one of the reports—that this 
dividend to the general funds is    being    paid 
approximately at the rate of 4      per cent, on the 
capital outlay invested on the Railways which is 
Rs. 900 crores. My first submission before you is 
that this rate of interest, i.e., 4 per cent, on the 
capital outlay is too heavy and should not   be 
paid by the   railways   at this rate,  at least for the 
period    of the Plan,  because     we      have      
got to spend quite a large amount out of our 
earnings during the Plan    period. Moreover, Sir, 
if   larger   amounts are thus made available to us, 
it will   be possible for us    to improve the   rail-
ways to a greater extent than it      is proposed in 
the Plan.    As  such,    Sir, I suggest to    the    
hon. the    Railway Minister that, in any case, an 
interest of more than three per   cent,    should not 
foe paid to the General Fund out of the railway 
earnings at least dur- 
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tPandit S. S. N. Tankha.] ing  the Plan 

period.      I  expect    that this matter will be 
given serious consideration  by the  hon.  the      
Railway Minister. 

Next. Sir, I come to the question of the 
regrouping of the railways, which came into 
force last year. When this regrouping was 
done, it was pointed out to us that there was a 
bottleneck created on the E. I. Railway on 
account of loaded wagons carrying coal from 
the Raniganj area to the south and empty 
wagons coming from the scuth to this area, as 
a result of which longer time was taken in 
clearing this traffic and delay occurred, and 
that by this process of regrouping of railways 
it was considered possible to eliminate the 
delay and open up this bottleneck. But I find 
from page 13 of the hon. Minister's speech 
that: 

"The data available, however, 
-are only for a limited period 
and do not permit of reliable 
comparisons being made. It is, 
therefore, difficult to make a 
correct assessment of the position 
on the basis of the facts and 
figures    now available ............ " 

Therefore, Sir, it seems to me that the hon. 
Minister is not yet satisfied .as to whether or 
not any improvement has been effected by the 
introduction of this regrouping of railways. 
Yesterday the hon. Dr. Kunzru placed before 
you facts and figures to show that no 
improvement had been effected. I had also 
seen an insertion in the newspapers some time 
ago which also went to show that this 
congestion cf goods traffic en the E. I. 
Railway—it is now called the Northern 
Railway—has not lessened on account of this 
regrouping of the railways, and if this be a 
fact, Sir, I would request the hon. Minister to 
study this problem very closely for another 
year at the most, and if he finds that it is not 
making any head- 

way or proving a success, then this 
regrouping should be done away with, 
because it has created considerable heart-
burning and .bitterness among the railwaymen 
and since fcr the successful working of the 
railways it is essential that the workmen and 
other employees of the railways should have 
no cause for dissatisfaction and that they 
should be kept satisfied, it seems necessary to 
review this matter if it is found net to have 
brought  about    the    desired    results. 

I would now like to come to another 
important matter, and that is about the 
locomotives' position in our country. I find 
from the hon. Minister's speech at page 7, 
para 17 that: 

"In the plan for increased procurement 
the objective of utilising indigenous 
resources to the maximum extent continues 
to guide     and     regulate     all   orders 
placed in accordance therewith. 
It is my intention to step up the 
production target of the Chitta- 
ranjan Locomotive Works from 
120 to 150 and thereafter to 200 
or average sized locomotives in 
the course of the next four 
years ........ " 

Sir, I had the privilege of visiting Chittaranjan 
December last. I did so along with a number 
of other hon. Members cf this House with the 
cooperation of the Railway Ministry. They 
were good enough to send a number of M.Ps. 
to visit the works and I had the privilege of 
being one of them, and fcr which I am very 
much thankful to the Ministry. We found at 
the Chittaranjan Works on the 30th December 
last the 100th engine, which was turned out 
by it, being made ready and this engine was 
shortly afterwards put on the rails by the hon. 
Minister himself some time early in January 
this year. Now, Sir, let us examine the 
position. The Chittaranjan Works went into 
production in January 1950. From January 
1950 to the end of December 1953 it has 
produced 100 engines and according to the 
booklets 
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the management itself, their maximum output 
and capacity is 120 engines per year. So far, as 
I have said, they have produced only 3 engines 
in 1950, 17 engines in 1981 and 50 engines in 
1953. According to the time table, it should 
have produced 52 engines in 1953 but although 
they have not achieved last year's target they 
have certainly come very close to it. During the 
present year they expect to be in a position to 
produce somewhere between 80 to 100 
engines, but, Sir, at this rate of production, I 
am afraid, the hon. the Railway Minister is too 
cptimistic in thinking that with this indigenous 
production he can meet the -requirements cf 
the country. I also find from the hon. 
Minister's speech that the number of 
locomotives which go out of use or get old and 
worn out is approximately 200 in the year and I 
say sc because he has stated that 1,000 
locomotives will become over-age at the end of 
the Plan period. From this I take it that at least 
200 engines will require replacement every 
year. Now if it is the desire of the hen. Minister 
that Chittaranjan Works should prcduce 200 
engines in the year, I am sure it will not be 
possible for that factory to do with its present 
capacity of production. Therefore, Sir, unless, 
of course, either another locomotive works is 
started in that area or elsewhere, or its present 
capacity is substantially increased, at no time 
do I see the possibility of Chittaranjan Works 
producing 200 engines per year. The ether 
engine producing factory is the Tata Loco-
motive and Engineering Works in Bengal but 
they are producing only 50 engines per year. 
Their maximum eutput is not much above 50. 
So far, of ccurse. their production has .been 
very low but even taking the two engine 
producing works at their maximum production, 
according to my estimation it is not possible to 
have mere than about 150 or 140 engines in a 
year. Therefore, Sir, if the present position is 
allowed to continue, then for all times to come, 
or at least for the next several years 

to ccme, we shall ,be forced to fall back upon 
imports which none cf us would like to so far 
as it lies in our power. It is certainly very 
gratifying-to find that the hon. Minister is 
likely tc get some engines from Canada and 
quite a large number from the U.S.A. under 
their technical loan scheme but all the same it 
would be better tor us to be prepared to 
manufacture our own requirements and I 
would urge upon the hon. Minister to devise 
ways and    means for it. 

MR. DEPUTY CHAIRMAN: Ycu should 
close now. You have taken five minutes more. 

PANDIT S. S. N. TANKHA: Shall I speak on 
Saturday—just a few minutes on Saturday 
before the hon. Minister replies. I have quite a 
number of subjects to deal with. 

MR. DEPUTY CHAIRMAN: There is no 
time. We have other wcrk on Saturday. The 
Appropriation Bi'i is coming and you can 
speak on that. 

PANDIT S. S. N. TANKHA: I find from the 
agenda supplied to us that the General Budget 
will begin at 3-30 P.M. on Saturday. So I can 
speak for a  few minutes on Saturday. 

MR. DEPUTY CHAIRMAN: Not on-
Saturday;  please wind  up. 

PANDIT S. S. N. TANKHA: During my visit 
to Chittaranjan I was very much impressed 
with the factory and I also visited the township 
as also the quarters of the workmen. I found 
one little drawback which I might mention 
here, viz., that although the houses are well-
built, they do not contain screened bathing 
places and the tap, although closed on three 
sides, has no coverage. 

MR. DEPUTY CHAIRMAN: You write a 
letter about these to the hon. Minister. 

MR. DEPUTY CHAIRMAN: The hon. 
Minister will reply on  Saturday
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of the management itself, their maximum 
output and capacity is 120 engines per year. 
So far, as I have said, they have produced 
only 3 engines in 1950, 17 engines in 1951 
and 50 engines in 1953. According to the 
time table, it should have produced 52 
engines in 1953 but although they have not 
achieved last year's target they have certainly 
come very close to it. During the present year 
they expect to be in a position to produce 
somewhere between 80 to 100 engines, but, 
Sir, at this rate of production, I am afraid, the 
hon. the Railway Minister is too cptimistic in 
thinking that with this indigenous production 
he can meet the requirements of the country. I 
also find from the hon. Minister's speech that 
the number of locomotives which go out of 
use or get old and worn out is approximately 
200 in the year and I say so because he has 
stated that 1,000 locomotives will become 
over-age at the end of the Plan period. From 
this I take it that at least 200 engines will 
require replacement every year. Now if it is 
the desire of the hon. Minister that 
Chittaranjan Works should produce 200 
engines in the year, I am sure it will not be 
possible for that factory to do with its present 
capacity of production. Therefore, Sir, unless, 
of course, either another locomotive works is 
started in that area or elsewhere, or its present 
capacity is substantially increased, at no time 
do I see the possibility of Chittaranjan Works 
producing 200 engines per year. The ether 
engine producing factory is the Tata Loco-
motive and Engineering Works in Bengal but 
they are producing only 50 engines per year. 
Their maximum eutput is not much above 50. 
So far, of course, their production has .been 
very low but even taking the two engine 
producing works at their maximum 
production, according to my estimation it is 
not possible to have more than about 150 or 
140 engines in a year. Therefore, Sir, if the 
present position is allowed to continue, then 
for all times to come, or at least for the next 
several years 

to come, we shall be forced to fall back upon 
imports which none of us would like to so far 
as it lies in our power. It is certainly very 
gratifying. to find that the hon. Minister is 
likely to get some engines from Canada and 
quite a large number from the U.S.A. under 
their technical loan scheme but all the same it 
would be better for us to be prepared to 
manufacture our own requirements and I 
would urge upon the hon. Minister to devise 
ways and    means for it. 

MR. DEPUTY CHAIRMAN: You should 
close now. You have taken five minutes 
more. 

PANDIT S. S. N. TANKHA: Shall I speak 
on Saturday—just a few minutes on Saturday 
before the hon, Minister replies. I have quite 
a number of subjects to deal with 

MR. DEPUTY CHAIRMAN: There is no 
time. We have other work on Saturday. The 
Appropriation Bill is coming and you can 
speak on that. 

PANDIT S. S. N. TANKHA: I find from the 
agenda supplied to us that the General 
Budget will begin at 3-30 P.M. on Saturday. 
So I can speak for a  few minutes  on 
Saturday. 

MR. DEPUTY CHAIRMAN: Not on 
Saturday;  please wind up. 

PANDIT S. S. N. TANKHA: During my 
visit to Chittaranjan I was very much 
impressed with the factory and I also visited 
the township as also the quarters of the 
workmen. I found one little drawback which I 
might mention here, viz., that although the 
houses are well-built, they do not contain 
screened bathing places and the tap, although 
closed on three sides, has no coverage. 

MR. DEPUTY CHAIRMAN: Yuu write a 
letter about these to the hon. Minister. 

MR. DEPUTY CHAIRMAN: The hon.  
Minister will reply on  Saturday 
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[Mr. Deputy Chairman.] at 3-30 P.M.   There 

is a Message from the House of the People.    
The Secretary will read it. 

MESSAGE FROM THE HOUSE OF 
THE PEOPLE 

I. THE APPROPRIATION BILL, 1954. 

II. THE PATIALA AND EAST PUNJAB STATES 
UNION APPROPIATION BILL, 1954. 

SECRETARY: Sir, I have to report to the 
Council the following message received from 
the House of the People, signed by the 
Secratnry to the  House: 

In accordance with the provisions of rule 
132 of the Rules of Procedure and Conduct 
of Business in the House of    the    
People,. 

I am directed to enclose herewith a copy 
each of the following Biil which were 
passed by the House at its sitting held on 
the 24th February  1954, namely: — 

1.The Appropriation Bill, 1954. 
II. The Patiala and East Punjab States 

Union Appropriation Bill,  1954. 
2. The Speaker has certified that 

these Bills are Money Bills within 
the meaning of article 110 of the 
Constitution of India." 
Sir, 1 lay the Bills on the Table. 
MR. DEPUTY CHAIRMAN: The House 

stands adjourned till 2 P.M. tomorrow. 

The Council then adjourned till two of the 
clock on Friday, the 26th February 1954. 

 


